District

[List of cases which were e-filed during the month of June 2023

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

. SANJEEV| ICS COMM-896/2023 VDR COLOURS VS. SHREHAMARJEET [9868995997 Jjassiajr@gmail.com 02.06.2023 01.06.2023
KUMAR JAGDAMBA KNITS LTD. RAI
AGGARWAL,
IDISTRICT JUDGE
(COMMERCIAL ICS COMM-927/2023 OM PRAKASH VS. MUNICIPAIJS.K. SINGH [9811161525 [sksingh116@gmail.com 06.06.2023  |05.06.2023
COURT)-01 ICORP. OF DELHI
ICS COMM-929/2023 IBANK OF INDIA VS. BLUE BIRDISHIVAM 0354715728  [sty1954@gmail.com 07.06.2023 06.06.2023
IAQUATECH [TYAGI
ICS COMM-930/2023 PUNJAB NATIONAL BANK VSJANKUR 0990042642 |Sri.anshu83@gmail.com 07.06.2023 06.06.2023
IAAKARSHAK FASHION STUDIO AGGARWAL
ICS COMM-931/2023 [HAMDARD NATIONALSHIVENDRA (90953394364 [shivendra@theacmeco.com 07.06.2023 06.06.2023
IFOUNDATION VS. NEW SHAMA [PRATAP
[LABORATORIES SINGH
ICS COMM-939/2023 [YARN COLLECTION VS. CALZINIINIKITA JAIN[0818033445 [aniltayal23@gmail.com 08.06.2023  |07.06.2023
[FASHIONS LTD.
[DR. KAMINI LAU,CENTRAL [CS(COMM)/887/2023 SURYA ROSHNI LIMITED VYSHRIHAR [9548888402 [Legal@boostip.in 01-06-2023 31-05-2023
IDISTRICT JUDGE ISUPREME POLYCON LIMITED |TRIPATHI(P)
(COMMERCIAL
ICOURT)-02
IOMP (I) (COMM)/490/2023JHDFC BANK LTD Vs JAFARJANISH BHO-9811452022 |Anish_bhola17@yahoo.com 01-06-2023 31-05-2023
BABUDDIN ILA(P),
ICS (COMM)/886/2023 ABHISHEK KUMAR Vs M/SRahul 0968567686 |pabulal.narnaulia@g,mail.com |01-06-2023 131-05-2023
IEARTH INFRASTRUCTURE LTDfSaini(P),
[THROUGH ITS MANAGING
IDIRECTOR
ICS (COMM)/904/2023 IM/s Century Plyboards India Ltd |PINAKI 0999053229 |prchatterjiandassociates 05-06-2023  |03-06-2023
VS M/S Shaw’s Decorationllp  |[RANJAN @gmail.com
ICHATTERJI
IOMP (COMM)/111/2023 SAANCHIT TRANSPORT|Sunil Not available [Not available 07-06-2023  [06-06-2023
SERVICE PVT LTD Vs TATAkumar(P),
IMOTORS FINANCE LTD



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#

S.No

District

Case No.

ICS (COMM)/935/2023

Petitioner Name VS RespondentAdvocate

Name

ISYNAPTRICS
LLP Vs
LABORATORIES

LIFESCIENCES
SYNMEDIQ

ABHINAV
IBHATIA

Advocate
Nobile
Number

9999551989

Advocate email id

abhinav@abandassosiates.in

Date
Registration

08-06-2023

ofDate of e-filing

07-06-2023

ICS (COMM)/841/2023

PUNJAB NATIONAL BANK VS
G.K. TRADER

IANSHUMAN
SRIVASTAVA

0990042642

INA

09-06-2023

08-06-2023

ICS (COMM)/894/2023

[UMESH TYAGI VS MCD

IDIPENSHU
KHATRI

8060939476

INA

02.06.2023

01.06.2023

MS.
DISTRICT

COURT-03

ILLA RAWAT,

JUDGE,

COMMERCIAL

CENTRAL

ICS(COMM) 890/2023

SURYA ROSHNI LIMITED V/S
[DHURI PLASTIC  PRIVATE
LIMITED

SH.
SHRIHAR
[TRIPATHI

0548888420

ADVOCATE.SHRIHAR@GMAIL.
COM

01.06.2023

31.05.2023

ICS(COMM) 891/2023

INEPATHYA COMMUNICATIONS
V/S

DIRECTORATE OF KNOWLEDGH
MANAGEMENT AGRICULTURE

SH. RAJPAL
SINGH

9910597841

N/A

01.06.2023

31.05.2023

IMISC. DJ/ 379/2023

[KAZJIN TRADING PRIVATE
LIMITED V/S ASMA

MS. RUCH]
SINGHAI

9971092084

IN/A

02.06.2023

01.06.2023

IOMP (COMM) 101/2023

SHCHINTA RAM V/S
M/S SHRIRAM TRANSPORT]
IFINANCE COMPANY LTD.

SH. AMIT
TANWAR

9899773514

tanwaramitgg@gmail.com

02.06.2023

01.06.2023

ICS(COMM) 895/2023

MS. MEGHA SINGHAL V/§
ICENTRAL BANK OF INDIA

SH.
IAVINASH
KUMAR
[TRIVEDI

0871441764

avinashtrivedi.legal@gmail,com

02.06.2023

01.06.2023

ICOUNTER CLAIM/ 31/2023

PITESH KUMAR DAHIYA AND
IORS. V/S SANJAY HANDA AND)
ORS.

SH.
SUNDARAM
OJHA

9554406719

adv.sundaramojha@gmail.com

03.06.2023

02.06.2023

ICS(COMM) 900/2023

SWARAN MAKKAR V/S BALJIT]
SINGH

MS. SUMAN
IMALHOTRA

9810349698

mnmadvocates@gmail.com

03.06.2023

02.06.2023

IOMP(E)(COMM) 2/2023

IMANISH ARORA V/S SUNIL
IKUMAR GUPTA & ANR.

SH.
IDEVASHISH
CHAUHAN

8130444444

devashish@chambersofdc.com

01.06.2023

31.05.2023

ICS(COMM) 905/2023

INDIAN
[KUMAR

BANK V/S GAURAV|

SH. BANISH
IBHARDWAJ

0818575169

banish_bhardwaj@gmail.com

05.06.2023

03.06.2023




S.No

District

Case No.

ICS(COMM) 906/2023

Petitioner Name VS Respondent
Name

RAJ KUMAR GUPTA VS
[ELECTRA AND COMPANY

Advocate

SH. MOHIT
IGUPTA

Advocate
Nobile
Number

0654330929

Advocate email id

gmohit24@ymail.com

Date
Registration

05.06.2023

ofDate of e-filing

03.06.2023

[EX (COMM) 330/2023

SANJAY SEHGAL V/S
[IMUNICIPAL CORPORATION OR
IDELHI

SH.
SATYENDRA
IKUMAR
SINGH

0811161525

sksingh116 @gmail.com

06.06.2023

05.06.2023

ICS(COMM) 925/2023

ISUPER CASSETTES INDUSTRIES
PVT. LTD.

V/S ASIANET SATELLITH
ICOMMUNICATIONS LTD.

SH. KUMUD
IKUMAR
IKHETAN

0810389109

N/A

06.06.2023

05.06.2023

ICS(COMM) 928/2023

IGURPREET SINGH PROP. INDIA|
IMETAL TRADERS V/S

JAINSONS ENTERPRISES
[THROUGH ITS PARTNER]

SH. SATISH
IBAJAJ

9953538322

N/A

07.06.2023

06.06.2023

[EX (COMM) 333/2023

PANKAJ ARORA \78
[MUNICIPAL CORPORATION OR
IDELHI

SH.
SATYENDRA
IKUMAR
SINGH

0811161525

sksingh116@gmail.com

08.06.2023

07.06.2023

ICS(COMM) 938/2023

IASHA RAM AND SONS PVT. LTD,
V/S PREM CHAND GUPTA

SH. SACHIN
IKUMAR
JAIN

0873586359

skjainadvocateg@gmail.com

08.06.2023

07.06.2023

IOMP (COMM) 116/2023

SAANCHIT TRANSPORT]
SERVICES PVT. LTD. & ANR.

V/S TATA MOTORS FINANCEH
PVT. LTD.

SH.
SINGH

A K|

0818592537

aks2537@gmail.com

08.06.2023

07.06.2023

ICS(COMM) 937/2023

[UMESH TYAGI V/S MUNICIPAL
ICORPORATION OF DELHI

SH.
IDEEPANSHU|
[KHATRI

8860939496

N/A

08.06.2023

07.06.2023

IOMP(I)(COMM) 505/2023

HDFC BANK LTD. V/S JAFAR]
IBABUDDIN

SH. ANISH
BHOLA

10811452022

anish_ bhola17@yahoo,com

09.06.2023

08.06.2023

ICS(COMM) 942/2023

PRAMOD SINGHAL @ PRAMOD
KR SINGHAL

[THROUGH ATTORNEY HITESH
SINGHAL

SH. SANJAY|
KUMAR

0212193450

ladvsanjaygargi1@gmail.com

09.06.2023

09.06.2023

MS
SHUKLA
BHARDWALJ,
DISTRICT

ANURADHA

JUDGE,

COMMERCIAL

ICOURT-04

CENTRAL

oOMP (D
498/2023

(COMM)

LAL SHARMA

[HDFC BANK LTD. VS. BANSIISH. ANISH]|

BHOLA

0811452022

Anish_bhola17@yahoo.com

02.06.2023

31.05.2023

OMP (D)
1497/2023

(COMM)

[HDFC BANK LTD. VS. VIKAS
ASHOK KUMAR

ISH. ANISH
BHOLA

0811452022

Anish_bhola17@yahoo.com

02.06.2023

31.05.2023




S.No

District

Case No.

IOMP (COMM)-99/2023

Petitioner Name VS RespondentAdvocate

Name

[HEEMANSHU

IARISTO PAPER MART

PUBLICATIONS & Anr. VSNAMAN

Advocate
Nobile
Number

0810821771

Advocate email id

Date
Registration

02.06.2023

ofDate of e-filing

30.05.2023

ICS (COMM)-893/2023

[PAWAN GARG VS. SAURAB
RAWLLEY AND Anr

H.
AHESH
UMAR
IGLANI

0811081980

mail@wrbindia.com

02.06.2023

I29.05.2023

ICS (COMM)-899/2023

[PAPAYAGIRI SIVA KUMAR

[HANDLOOM FABRICS VSJSH.

SHREYEK
IGUPTA

0711424245

shreyekg2 @gmail.com

03.06.2023

26.05.2023

IOMP (COMM)-103/2023 [SANCHIT

IMOTORS
ILTD.

FINANCE PVT,

TRANSPORT|SH. AK,|
ISERVICE PVT LTD. VS. TATASINGH

9818592537

AKS2537@GMAIL.COM

03.06.2023

01.06.2023

[EX (COMM)-324/2023

ISUDHIR BAJAJ & ORS.

THE CITIZEN CO-SH.
OPERATIVE BANK LTD. VS,SUDEEP

SINGH

9717216660

udeepsinghoffice@gmail.com

03.06.2023

29.05.2023

ICS (COMM)-902/2023

STATE BANK OF INDIA VS.
IMANDEEP SINGH & Anr

SHARMA

ISH. GOPAL

7838929829

sharmag683@gmail.com

03.06.2023

29.05.2023

ICS (COMM)-907/2023

ANR VS. JASVINDER SINGH

[HARI KISHAN GUPTA AND

SHARMA

SH. ROHIT]

0891373332

adv.rsrohit@gmail.com

05.06.2023

18.05.2023

[EX (COMM)-327/2023

ICICI BANK LTD. VS,
ZEESHAN KHAN

SH.
AMENDRA
IKUMAR

0871040589

indolexlaw@gmail.com

05.06.2023

I22.05.2023

[EX (COMM)-329/2023

ICICI BANK
IMOHAMMAD ATHAR

LTD. VS.,SH.

ENDRA
UMAR

0871040589

indolexlaw@gmail.com

05.06.2023

22.05.2023

[EX (COMM)-328/2023

IMISHRA

ICICI BANK LTD. VS. PRAVINE;‘L
U

ENDRA
MAR

0871040589

indolexlaw@gmail.com

05.06.2023

22.05.2023

ICS (COMM)-922/2023

[RATHI

ABHISHEK BANSAL ANDSH. S.K|
Ors. VS. RAM CHANDRASHARMA

9871588055

sksharma@candilex.com

05.06.2023

03.06.2023

ICS (COMM)-926/2023

/S BHADRAJSH.

NTERNATIONAL

(INIDA)SAGRIKA

'VT. LTD. VS. M/S LIVEWELTANWAR

VIATION SERVICES LTD.

9891599840

chamberofam@gmail.com

06.06.203

05.06.2023




S.No

District

Case No.

Misc. DJ-391/2023

Petitioner Name VS RespondentAdvocate

Name

[PVT. VS SONAC & Ors.

SH.

SHER

Advocate
Nobile
Number

/S KINGFISH PRODUCT

0716914581

Advocate email id

SHERK661@GMAIL.COM

Date
Registration

06.06.2023

ofDate of e-filing

01.06.2023

Miisc. DJ-390/2023 M/S KINGFISH PRODUCTi(I:[.ANSHER9716914581 SHERK661@GMAIL.COM 06.06.2023 [05.06.2023
[PVT. LTD. VS. NEXUS FEED
ILTD.
5 SH. UMED SINGH|CENTRAL [CS COMM-888/2023 [M/S DE NEERS TOOLS LTD. V/SPAJKAJ Not available 01.06.2023 01.06.2023
GREWAL DISTRICT| [M/S RAJ FASTENER AGENCY[SHARMA
JUDGE ICHENNAI
(COMMERCIAL
COURT)-05 IOMP(I) COMM-492/2023 [HDFC BANK LTD. V/S SHARADJANISH Not available 01.06.2023  |01.06.2023
[KUMAR TYAGI BHOLA
OMP(I)COMM-493/2023 [HDFC BANK LTD. V/S SANJAYJANISH Not available 01.06.2023 01.06.2023
[KUMAR BHOLA
ICS COMM-889/2023 [PUNJAB NATIONAL BANK V/SNITIN GARG Not available 01.06.2023 01.06.2023
RASHMI DHAWAN
[EX. COMM-321/2023 HDFC BANK LTD. V/S JEETOSACHIN Not available 01.06.2023 01.06.2023
SAMUEL [TOMAR
[EX. COMM-322/2023 IHDFC BANK LTD. V/SSACHIN Not available 01.06.2023 01.06.2023
[RAGHVENDRA SINGH TOMAR
IOMP COMM-100/2023 SH. CHINTA RAM V/S M/S SHRIAMIT Not available 02.06.2023  |02.06.2023
RAM TRANSPORT FINANCHTANWAR
ICOMPANY LTD.
ICS COMM-903/2023 INDIAN BANK V/S ANKURANJALI Not available 05.06.2023 05.06.2023
[KUMAR IMEHRA
[EX. COMM-326/2023 [HDFC BANK LTD. V/S PULKITANISH INot available 05.06.2023 05.06.2023
IDHAWAN BHOLA
ICS COMM-923/2023 SHARDA SHARMA V/S AMITSATISH Not available 06.06.2023 06.06.2023

SHARMA

PRAKASH




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

IOMP COMM-112/2023 SAANCHIT TRANSPORTIREETA Not available 07.06.2023 07.06.2023
SERVICE PVT. LTD. ANR. V/S
[TATA MOKTORS FINANCE LTD,
OTHERS
OMP(I)COMM-499/2023 |AAKASH EDUCTION SERVICEVIDUR Not available 07.06.2023 07.06.2023
LTD. V/S MR. DEVENDRAISIKKA
ISINGH CHANDRAWAT
[EX. COMM-331/2023 IM/S GANGA PARSHAD SINGAISATYAJIT Not available 07.06.2023 07.06.2023
V/S DELHI URBAN SHELTERKUMAR
IMPROVEMENT BOARD.
ICS COMM-934/2023 [UMESH TYAGI V/S MCD AKHIL RANA| Not available 08.06.2023 08.06.2023
[EX COMM-332/2023 IVIKAS VERMA V/S MUNICIPAUSATYENDRA Not available 08.06.2023  [08.06.2023
ICORPORATION OF DELHI [KUMAR
SINGH
OMP (I) COMM-503/2023 |[DCB BANK LTD. V/S MRJANISH Not available 09.06.2023 00.06.2023
SHAKEEL AHAMAD 8282 BHOLA
OMP(I)COMM-504/2023 [DCB BANK LTD. V/S MRJANISH Not available 09.06.2023 09.06.2023
SHAKEEL AHAMAD 8283 BHOLA
6 SH. SANJAY KUMAR|CENTRAL [NIL
AGGARWAL,
IDISTRICT
JUDGE(COMMERCI
7 IMSS. KAVERIICENTRAL [892/2023 KARTIK CONTRACTS VS NITIJRAJEEV 0870347809 [SRIVASTAVARAJEEV@GMAIL. [01.06.2023 26.05.2023
BAWEJA, DISTRICT] [FIRE [SRIVASTAVA| COM
JUDGE,
COMMERCIAL
ICOURT-07
1194/2023 [HDFC BANK LTD VS RAHNUMAJANISH 0555688990 [ANISH555@GMAIL.COM 01.06.2023 31.05.2023
IKHAN BHOLA




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

1195/2023 [HDFC BANK LTD VS ASHU] 0555688990 [ANISH555@GMAIL.COM 01.06.2023 31.05.2023
SHARMA [BHOLA
1196/2023 [HDFC BANK LTD VS SANJEEVIANISH 0555688990 [ANISH555@GMAIL.COM 01.06.2023 31.05.2023
ICHABRA [BHOLA
323/2023 RAJWANS VADHERA VS MCD  |SATENDRA [9311155123 |ADVSATENDRA456 @GMAIL.CO/01.06.2023 30.05.2023
[KUMAR M
897/2023 VDR COLOURS VSJAI COLOR JAMARJEET [9654213252 [RAIAMARJEETADV@GMAIL.C [02.06.2023 1.06.2023
RAI OM
898/2023 JAGAT NARAIN VS ANIRUDH  [DILIP 0540124565 [KUMARDALIP123@GMAIL.CO [02.06.2023 01.06.2023
[KUMAR M
001/2023 INITIN JAIN VS AMIT PASRIJA |GAURAV 0845654123 [ADVGUTPA45@GMAIL.COM 03.06.2023 01.06.2023
IGUPTA
102/2023 SANCHIT TRANSPORT VS TATAJSUNIL 0099354565 [KUMARSUNIL987@GMAIL.CO [03.06.2023 01.06.2023
IMOTORS [KUMAR M
325/2023 [M/S DELTA BUSINESS VSSHASHANK [9540553212 JADVSHASANK@GMAIL.COM [03.06.2023 01.06.2023
[THINWENT TECH




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

008/2023 RACHNA SAGAR VS PRAGYAMOHIT 02130456123 [AGGARWALMOHIT@GMAIL.C [05.06.2023 01.06.2023
[BOOK AGGARWAL OM
024/2023 [SAVITARI DEVI VS NEW INDIA [VIPIN 0650456789 [VIPINKUMAR@GMAIL.COM 06.06.2023 02.06.2023
[KUMAR
032/2023 [M/S TAURUS APPARELS VS M/SYBHANU 0899789845 [MOHANBHANU1989@GMAIL.C|07.06.2023 06.06.2023
JULI IMOHAN OM
033/2023 INDIAN BANK VS NAMRATAJANJALI 0540695412 [NEHRAANJALIADV95@GMAIL.|08.06.2023 3.06.2023
[KUKREJA INEHRA COM
036/2023 IMANOJ KUMAR VS NDMC ICHANDER [9540124565 [CHAUDHARYADV91@GMAIL.C [08.06.2023 06.06.2023
[PAL SINGH OM
040/2023 [UMESH TYAGI VS MCD AKHIL RANAj0845654123 |RANAJIADV89@GMAIL.COM [08.06.2023 07.06.2023
502/2023 [KOTAK MAHINDRA VS RISHIRAJESH 0540124565 [ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023
[PAL JANGRA
114/2023 [SANCHIT TRANSPORT VS TATAJRAJESH 0540124565 [ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023
IMOTORS JANGRA




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ARORA SOLE PROPRIETOR OR
IALTIUS TECHNOLOGIES

115/2023 ISANCHIT TRANSPORT VS TATARRAJESH 0540124565 [ADVRAJESH@GMAIL.COM 08.06.2023 06.06.2023
IMOTORS JANGRA
335/2023 [DR ARUN VS NCT DELHI INARENDER (9999354565 |[KUMARNARENDER@GMAIL.C [09.06.2023 08.06.2023
OM
8 SH. AMIT KUMAR,Central INIL
IDISTRICT JUDGE),
COMMERCIAL
COURT-08
o SH. DEEPAK GARG;,Central INIL
DISTRICT JUDGE,
COMMERCIAL
COURT-09
1o SH. DINESH BHATT ,West ICS (COMM)/427/2023 'ANARA BANK Vs PRADEEPSANJAY 0977327747 Isingalsushil1158 @gmail.com 01-06-2023 2-05-2023
DJ (COMMERCIAL UMAR IAGGARWAL(
COURT)-01 P),
IOMP (I) (COMM)/248/2023M/S LA LAGOS SANTEAnubhav 0599624216 |Ashimbhatt17@gmail.com 05-06-2023  |05-06-2023
[HOSPITALITY PRIVATEfSingh(P),
LIMITED Vs M/S SPOTASIA
[DIGITAL PRIVATE LIMITED
IOMP (I) (COMM)/252/2023[KOTAK MAHINDRA BANK LTDAMIT 88609 am itku m a r'. 204@ red iffma {08-06-2023  |07-06-2023
Vs JRA INFRASTRUCTURHEKUMAR(P), l.com
LIMITED
IOMP (I) (COMM)/250/2023[HDFC BANK Vs TAYAB HUSAIN [ASHIM 0599624216 |Ashimbhatt17@gmail.com 08-06-2023  [08-06-2023
BHATT(P),
IOMP (I) (COMM)/251/2023 [HDFC BANK Vs AMIT KUMAR |[ASHIM 0599624216 |Ashimbhatt17@gmail.com 08-06-2023  [08-06-0823
BHATT(P),
IOMP (E) (COMM)/2/2023 [BENSTAR ELECTRONICSSIDDHARTH [9810700078 [siddharthkhattar@yahoo.com 06-06-2023  [05-06-2023
IPRIVATE LIMITED Vs MR RAJIVIKHATTAR(P)




S.No

MS.
MALHOTRA,
IDISTRICT

HEMANT]

JUDGE

(COMMERCIAL

COURT)-02

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

ICS/COMM/424/2023 IMAYARA ALUMINIUM 8459466042 |info@ggguptaassociates.in 01.06.2023 01.06.2023
[FORMWORK VS. A.RJGUPTA
ICONSTRUCRTION
IOMMP(1)/246/2023 HDFC BANK VS. SKY WAVHkusum bhatt [ashimbhatt17@gmail.com 01.06.2023 01.06.2023
ISOLUTIONS
ICS/COMM/434/2023 IAGNI DEVICES PVT. LTD. VSJADITYA 0811081980 |mail@wrbindia.com 03.06.2023 03.06.2023
ISAPANA ROUTE IMATHUR
ICS/COMM/438/2023 IGATEWAY PROPMART PVTJRAHUL 0871735724  |rahul.legal @gmail.com 05.06.2023 05.06.2023
[LTD. VS. HIMANSHU TYAGI SHUKLA
IOMP(I)/COMM/247/2023 [DOST FINCAP PVT LTD VSJB.B. 0891887145 05.06.2023 05.06.2023
[RAHAT ALI SHARMA
ICS/COMM/448/2023 IASHISH GHAI VS. UNITY BANK JASHOK 0811401043 [|ashokadvs2@gmai.com 06.06.2023 06.06.2023
[KUMAR
ICS/COMM/449/2023 SANJYAY KHANDELWAL VSJABHISHEK 9650696016 [tyagiabhio25@gmail.com 06.06.2023 06.06.2023
RAJWANT KAUR [TYAGI
IOMP(I)/COMM/249/2023 [HDFC BANK VS. MANOJ KUMAR|KUSUM 0811401043 [ashimbhatt17@gmail.com 06.06.2023 06.06.2023
BHATT
IMISC.DJ/364/2023 INEELAM YADAV VS. ARJUN ANKIT 0910036349 [ashokadvs2@gmai.com 06.06.2023 06.06.2023
IGUPTA
ICS/COMM/450/2023 ICANARA BANK VS. NARESHSANJEEV KRlg650696016 [sanjiv.pandey210@gmail.com 07.06.2023 07.06.2023
[KUMAR [PANDEY
ICS/COMM/451/2023 CAMPUS ACTIVEWEAR VSEZEESHAN 999312535 |hashmiabala@gmail.com 07.06.2023 07.06.2023
[SUSHIL KR GUPTA [HASHMI
ICS/COMM/452/2023 ARUSH KUMAR MALHOTRAVIJAY KRj9818376231 [mwlawassociates@gmail.com 07.06.2023 07.06.2023
VS.GUDDU KR WADHWA




S.No

District

Case No.

ICS/COMM/453/2023

Petitioner Name VS Respondent
Name

ICANARA BANK VS. SHRI KANT]
IGAUR

Advocate

SANJAY
IAGGARWAL

Advocate
Nobile
Number

0811179171

Advocate email id

legalyukit63@gmail.com

Date
Registration

07.06.2023

ofDate of e-filing

07.06.2023

ICS/COMM/454/2023

SANJAY AGGARWAL VS. RIYA
[VOHRA

ISUSHIL
IKUMAR

0971327147

singhalsushil1158 @gmail.com

07.06.2023

07.06.2023

ICS/COMM/455/2023

VERMA

BARINDER KAUR VS. KHUSHIHARSHBIR

SINGH

0810658944

advocatehskohli@gmail.com

07.06.2023

07.06.2023

IOMP(I)/COMM/253/2023

KOTAK MAHINDRA BANK VS,
JRA INFRASTRUCTURE

AMIT
KUMAR
IVATS

8860939556

amitkumar.294rediffmail.com

08.06.2023

08.06.2023

n2

SH.
SINGH,
JUDGE

DIG

VIJAY|
DISTRICT]

(COMMERCIAL
COURT)-03

West

ICS (COMM)/425/2023

IMAYARA ALUMINIU

ISUNCITY PROJECT PVT LTD

tkarsh

FORMWORK PVT LDT VsGupta(P),

0654871446

simran.legal@gmail.com

01-06-2023

05.04.2023

ICS (COMM)/426/2023

IMAYARA
[FORMWORK PVT LDT Vs SK
INTEGRATED AND
ICONSULTANTS

ALUMINIUMJUtkarsh

Gupta(P),

0654871446

simran.legal @gmail.com

01-06-2023

05.04.2023

ICS (COMM)/462/2023

ICANARA BANK Vs
[KUMAR KUSHWAHA

DEEPAK]

SANJAY
IAGGARWAL(
P) b

0971327147

singhalsushil1158 @gmail.com

07-06-2023

06.06.2023

ICS (COMM)/461/2023

ICANARA BANK Vs
SINGH

KRIPAL

SANJAY
AGGARWAL(
P) b

0971327147

singhalsushil1158 @gmail.com

07-06-2023

06.06.2023

ICS (COMM)/460/2023

ICANARA BANK Vs KULDEEP

SANJAY
AGGARWAL(
P) 9

9971327147

singhalsushil1158 @gmail.com

07-06-2023

06.06.2023

13

SH. ANURAG SAIN,

DISTRICT

JUDGE

(COMMERCIAL

COURT)-01

NEW
DELHI
DISTRICT

IOMP(I)(COMM)3169/23

M/S CLIX CAPITAL SERVICES
PVIT LTD VS M/S KMR
[UNIVERSAL HOSPITAL

RAVI
SHANKAR
GARG

0811252038

advocatesgarg@gmail.com

01.06.23

>7.05.23

IOMP(I)(COMM)3171/23

M/S CLIX CAPITAL SERVICES
PVT LTD VS M/S STEMCELL
[TRANSPLANTIONTION

RAVI
SHANKAR
GARG

0811252038

ladvocatesgarg@gmail.com

01.06.23

7.05.23

ICS(COMM)3168/23

[BALRAJ RUPANI VS CENTRAL
SECRETARIATE SERVICES
IOFFICERS SOCIETY

VIJAY
VAVERY

0811284948

vijayzaveri2s@gmail.com

01.06.23

17.05.23




S.No

District

Case No.

[EX(COMM)3189/23

Petitioner Name VS RespondentAdvocate

Name

KOTAK MAHINDRA
LIMITED VS ASHA DO CHAND
ROOP

Advocate
Nobile
Number

0911000651

Advocate email id

rohit@bambhaandanandan.in

Date
Registration

02.06.23

ofDate of e-filing

b3.11.22

ICS(COMM)3191/23

M/S FORBES AND COMPANY]
LIMITED VS M/S BHAVYA
[TOOLING SOLUTIONS

IGAURAV
INAIR

0560949609

gauravnair@sagalegal.in

02.06.23

26.05.23

IOMM(I)(COMM)3241/23

M/S FORTE FURNITURE
PRODUCTS INDIA PVT LTD VS
M/S ODWEN TECHNOLOGIES
PRIVATE LIMITED

VIVEK
PATHAK

88004092759

vparamhans@dexterouslawoffice
s.com

03.06.23

31.05.23

ICS(COMM)3250/23

[THE SUPREME INDUSTRIES
.TD VS M/S ALFA ENTERPRISE

TUSHAR A
JOHN

0871109205

adv.arjunahalawat@gmail.com

03.06.23

30.05.23

ICS(COMM)3255/23

[PUMA SE VS ASHOK KUMAR

SHASHI P
OJHA

0891584230

sojha@rnaip.com

05.06.23

02.06.23

IOMP(I)(COMM)3293/23

M/S SHIV AND SONS VS INDIAN]
RAILWAY  CATERING
[TOURISM
ICORPORATION(IRCTC)

ANDBAJPAI

IAKSHAT

79085177435

advocateakshatbajpai@gmail.com|

05.06.23

04.06.23

IOMP(COMM)3302/23

INATIONAL SEEDS
ICORPORATION VS UTTAM RICH
IAND SEEDS PVT LTD

YASHRARDH|
AN

9650057524

ashvardhanroy@gmail.com

06.06.23

02.06.23

CS(COMM)3347/23

KRISHNA DEVI VS SBICAP
[TRUSTEE COMPANY LTD

RAVI DATA

0810223507

ritetorrlegal@gmail.com

07.06.23

02.06.23

ICS(COMM)3349/23

IM/S GYPSTAR INDIA VS M/§
SHUNT GLOBAL MICRON LLP

SHAILEN
BHATIA

0818558690

ladvocate.shailenbhatia8g @gmail.
com

07.06.23

06.06.23

ICS(COMM)3340/23

PUNJAB NATIONAL BANK VS
IASHOK KUMAR

INDRA
INARAIN

0311824970

associatesnarayan29@gmail.com

07.06.23

01.06.23

ICS(COMM)3338/23

M/S ZAK GLOBAL SERVICES
PVT LTD VS M/S NUFUTURE
IDIGITAL INDIA LIMITED

AKSHAYA
IAGARWAL

9999777687

lexyantra@gmail.com

07.06.23

04.05.23

ICS(COMM)3362/23

HOUSING DEVELOPMENT]
FINANCE

LIMITED VS NAZIA MANZOOR

CORPORATION[KUMAR JHA

PRADEEP

0953133627

jhapradeep2010@hotmail.com

08.06.23

01.06.23




S.No

District

Case No.

[EX(COMM)3360/23

Petitioner Name VS RespondentAdvocate

Name

M/S DITRIBUTIONS LOGITICS|
INFRASTRUCTURE PVT LTD VS
[UNION OF INDIA

IMOHIT
IGUPTA

Advocate
Nobile
Number

0312833620

Advocate email id

mohitadv@yahoo.com

Date
Registration

08.06.23

ofDate of e-filing

05.06.23

CS(COMM)3375/23

[HERO INVESTCORP PRIVATE
LIMITED VS ASHOK KUMAR
JOHN DOE)

IANIL
IKUMAR
SAHU

0810134793

allipcare@gmail.com

08.06.23

06.06.23

ICS(COMM)3377/23

[HERO INVESTCORP PRIVATE
LIMITED VS ASHOK KUMAR
JOHN DOE)

ANIL
IKUMAR
SAHU

0810134793

allipcare@gmail.com

08.06.23

06.06.23

IOMP(I)COMM 3413/23

IMEENA BAZAR THROUGH ITS
AR SATISH KUMAR SHUKLA VS
SHIPRA HOTELS LTD

SHUSHIL
TEKRIWAL

0811108123

tekadvo@gmail.com

09.06.23

07.06.23

ICS(COMM)3415/23

IMS LHS INFRA PVT LTD VS M/
INKG INFRASTRUCTURE LTD

IMAHMOOD
[HASAN

0810756377

bankebiharisharma@rediffmail.c
om

09.06.23

b5.05.23

ICS(COMM)3416/23

[TRUE LINK FINANCE LTD VS
IRAVINDER KUMAR

RAJAT
SARAWAT

0818004454

advocatesnehaqs@gmail.com

09.06.23

07.06.23

fa

SH.

SANJEEV|

AGGARWAL,

IDISTRICT

JUDGE

(COMMERCIAL

ICOURT)-02

NEW
DELHI
DISTRICT

ICS(COMM)3167/23

[M/S ASCOT ESTATES PRIVATE
LIMITED VS M/S BON VIVANT]
LIFESTYLE PRIVATE LIMITED

IANAND
IMSITHRA

09871699591

mishra.anand33@gmail.com

01.06.23

04.05.23

IOMP(COMM)3188/23

RAM NIWAS YADAV VS RAMAN
IGOYAL

SAGAR
IMISHRA

8920444942

advamisrasc@gmail.com

02.06.23

08.05.23

ICS(COMM)3190/23

M/S FORBES AND COMPANY]
LIMITED VS M/S STAREX]
[TOOLING SOLUTIONS

IGAURAV
INAIR

9560949609

gauravnair@sagalegal.in

02.06.23

26.05.23

ICS(COMM)3192/23

SANJAY VERMA VS DEVENDRA
SINGH

RAJESHWAR
SINGH

0811319051

rsingh.adv6s@gmail.com

02.06.23

26.05.23

ICS(COMM)3259/23

AXIS BANK LTD VS AJAY|
PANKAJ KUMAR

[DHARAM
DEV

0810072439

dladevlawassociates@gmail.com

05.06.23

14.05.23

ICS(COMM)3282/23

[BANK OF INDIA VS RAVI AND
IKHATUJI PHARMACY

VISHAL
MEHAN

9953234822

litigation @ssglawchambers.com

05.06.23

00.05.23




S.No

District

Case No.

ICS(COMM)3277/23

Petitioner Name VS RespondentAdvocate

Name

IBANK OF INDIA VS DEEPIKA

VISHAL
IMEHAN

Advocate
Nobile
Number

0953234822

Advocate email id

litigation @ssglawchambers.com

Date
Registration

05.06.23

ofDate of e-filing

00.05.23

[EX(COMM)3283/23

IVIMARASH DEVELOPMENT]
SOLUTIONS P LTD VS THE
INATIONAL COMMISSION FOR
[DE NORTIFIED NOMADIC AND

SAIF ALL

7992289744

saifali574j@gmail.com

05.06.23

01.06.23

ICS(COMM)3346/23

[PRAYAG POLYTECH PRIVATE
LIMITED VS HARO OM UDYOG

ABHIMANYU|
IGARG

0625081942

filing. methodica@gmail.com

07.06.23

01.06.23

ICS(COMM)3345/23

STATE BANK OF INDIA VS AJAY|
IKUMAR

A K ROUT

9999132159

akroutadvocate@gmail.com

07.06.23

30.04.23

ICS(COMM)3336/23

[PUMA SE VS ASHOK KUMAR

SHASHI P
OJHA

0891584230

sojha@rnaip.com

07.06.23

06.06.23

ICS(COMM)3339/23

[PUMA SE VS ASHOK KUMAR

SHASHI P
OJHA

0891584230

sojha@rnaip.com

07.06.23

06.06.23

ICS(COMM)3363/23

HOUSING
[FINANCE
LIMITED VS VIVEK RAJOLA

DEVELOPMENT|

CORPORATION[KUMAR JHA

PRADEEP

9953133627

jhapradeep2010@hotmail.com

08.06.23

01.06.23

15

SH.
GOYAL,
JUDGE

(COMMERCIAL

ICOURT)-03

VINEETA
DISTRICT]

NEW
DELHI
DISTRICT

IOMP(I)(COMM)3170/23

M/S CLIX CAPITAL SERVICES
PVIT LTD VS M/S KMR]
[UNIVERSAL HOSPITAL

RAVI
SHANKAR
GARG

0811252038

advocatesgarg@gmail.com

01.06.23

07.05.23

[EX(COMM)3198/23

[KOTAK MAHINDRA  PRIME
LIMITED VS  SHAILENDER
IKUMAR

ROHIT
BOHRA

0911000651

rohit@bambhaandanandan.in

02.06.23

31.03.23

IOMP(I)(COMM)3251/23

M/S ODWEN TECHNOLOGIES]
PRIVATE LTD VS M/S FORTH
[FURNITURE PRODUCTS INDIA
PVT LTD

VIVEK
SHARMA

8920193610

advicatevivek17@gmail.com

03.06.23

17.05.23

[EX(COMM)3245/23

M/S BCH ELECTRIC LIMITED V¥
M/.S ABHARAJITA
[ENTERPRISES

IMUKESH
RANJAN

0811756351

mukeshranjanadvocate@gmail.co
m

03.06.23

05.05.23

ICS(COMM)3275/23

[BANK OF INDIA VS HARPREET]
ISINGH

VISHAL
MEHAN

9953234822

litigation @ssglawchambers.com

05.06.23

00.05.23




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

ICS(COMM)3260/23 AXIS BANK LTD VS AJAY[DHARAM 0810072439
IPASWAN AND ORS IDEV

dladevlawassociates@gmail.com [05.06.23 14.05.23

OMP(I)(COMM)3303/23 [NISHESH RANJAN AND ORS VSRAJNISH 0958160505 [rajinish@rrassociates.net.in 06.06.23 01.06.23
M/S INDIANBUILL HOUSINGRANJAN
[FINANCE LTD

[EX(COMM)3341/23 [KOTAK MAHINDRA PRIMEKUSHAL 9958724670 |kushal.kumar@eruditelegal.asia [07.06.23 20.05.23
LIMITED VS MANDAVI FOODSKUMAR
IAND ORS

ICS(COMM)3366/23 [HOUSING DEVELOPMENTIPRADEEP 9953133627 [jhapradeep201i0@hotmail.com 08.06.23 01.06.23
[FINANCE CORPORATIONKUMAR JHA
[LIMITED VS PUNEET KAUSHIK

ICS(COMM)3366/23 PUNJAB NATIONAL BANK VSSANJAY 0711133597  [sanjayk19808 @gmail.com 08.06.23 30.05.23
[SATVIR SINGH AND OTHERS [KUMAR

ICS(COMM)3412/23 [M/S COMPLETE DEWATERINGM  TAIYABQ312222450 |kmtaiyab@gmail.com 09.06.23 31.05.23
SYSTEM PVT LTD VS M/S S N[KHAN
[ENVIRO TECH PVT LTD
ICS(COMM)3414/23 KEWAL SIGH VS BANK OHARVIND 0810680082 [kumar_arvindkaku@yahoo.in  |09.06.23 22.05.23
BARODA [KUMAR
[EX(COMM)3417/23 [M/S APEX CONSTRUCTIONIVAIBHAV  [90899805856 [vaibhav@mahajan.law 09.06.23 06.06.23
ICOMPANY VS INTERIMAHAJAN
[UNIVERSITY ACCELERATOR]
CENTRE
neé SH. PREM KUMARSOUTH OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 01-06-2023 31.05.20223
BHARTWAL, (COMM)/1167/2023 [BAL RAJ 7786 [KUMAR(P),
DJ (COMMERCIAL)-
01
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 01-06-2023 31.05.20223
(COMM)/1168/2023 ACHIN BABULAL RANG UMAR(P),
102
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@sreslegal.com 01-06-2023  [31.05.20223

(COMM)/1169/2023 RAJENDER SINGH 2057 KUMAR(P),

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srceslegal.com 01-06-2023 31.05.20223
(COMM)/1170/2023 ISONU JAGATSINGH 6063 [KUMAR(P),




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

[Execution [HDFC BANK LTD Vs MANISH|SACHIN 0811015339 [katyalsachin2o08@gmail.com  [01-06-2023  [31.05.20223
(Comm)/179/2023 IKUMAR IKATYAL(P),
OMP (DIKOTAK MAHINDRA BANK VgDIVYA 0643646534 [parv.mahajanooy@gmail.com [01-06-2023 [31.05.20223
(COMM)/1171/2023 PARVEEN KUMAR [TALWANI(P)
OMP (DIKOTAK MAHINDRA BANK VgDIVYA 0643646534 [parv.mahajanoo7@gmail.com  [01-06-2023 31.05.20223
(COMM)/1172/2023 [BIMAL KUMAR YADAV [TALWANI(P)
[Execution [HDFC BANK LIMITED VSSACHIN 0811311360 |advnadeep1963@yahoo.com 01-06-2023  [31.05.20223
(Comm)/180/2023 SANTOSH KUMAR SHUKLA [TOMAR(P),
[Execution [HDFC BANK LTD Vs HARISHSUMIT 0953518347 [lawconnect@hotmail.com 01-06-2023 31.05.20223
(Comm)/181/2023 ICHANDER IAGARWAL(P
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 01-06-2023 31.05.20223
(COMM)/1177/2023 INIMAI MAL 9468 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@sreslegal.com 01-06-2023  [31.05.20223
(COMM)/1173/2023 ROHIT SUBHASH 9102 IKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@sreslegal.com 01-06-2023 [31.05.20223
(COMM)/1174/2023 [RAVI TYAGI 2590 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 01-06-2023 31.05.20223
(COMM)/1176/2023 AJRANGI ROAD CARRIERKUMAR(P),
378
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 01-06-2023 31.05.20223
(COMM)/1175/2023 NDERPAL KIRANSINGHJKUMAR(P),
588
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 02-06-2023  [01.06.2023
(COMM)/1195/2023 SALIM JAMALU 8607 [KUMAR(P),
OMP (DIKOTAK MAHINDRA BANK Vs DIVYA 0643646534 |parv.mahajanoo7@gmail.com  [02-06-2023  01.06.2023
(COMM)/1191/2023 RIYAZUDIN [TALWANI(P)




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

OMP (DIKOTAK MAHINDRA BANK VgParv 0643646534 |parv.mahajanoo7@gmail.com  [02-06-2023 01.06.2023
(COMM)/1192/2023 [FRESH MILK 528 [Mahajan(P),
OMP (DIKOTAK MAHINDRA BANK VgParv 0643646534 |parv.mahajanooy@gmail.com  [02-06-2023  01.06.2023
(COMM)/1196/2023 BHURA BHURA 368 [Mahajan(P),
OMP (DIKOTAK MAHINDRA BANK VgParv 0643646534 |parv.mahajanooy@gmail.com  [02-06-2023 01.06.2023
(COMM)/1198/2023 [UMESH KUMAR [Mahajan(P),
OMP (DIKOTAK MAHINDRA BANK VgParv 0643646534 [parv.mahajanoo7@gmail.com  |02-06-2023 01.06.2023
(COMM)/1197/2023 ISOHANVEER 852 [Mahajan(P),
OMP (DIKOTAK MAHINDRA BANK VgParv 0643646534 |parv.mahajanoo7@gmail.com  [02-06-2023  01.06.2023
(COMM)/1193/2023 AHENDRA KUMAR JAT [Mahajan(P),
OMP (DIKOTAK MAHINDRA BANK VgParv 0643646534 |parv.mahajanoo7@gmail.com  [02-06-2023 01.06.2023
(COMM)/1194/2023 SATYAM [Mahajan(P),
ICS (COMM)/334/2023 [KEI INDUSTRIES LIMITED|PRIYANKA 9910040471 [kohlisobti@gmail.com 02-06-2023  [01.06.2023
Vs SHAPOORJI PALLONJIGHORAWAT
AND COMPANY PRIVATEMS(P),
[LIMITED
CS (COMM)/333/2023 |[MANOJ KUMAR GAUTAM VSRAMESH 0540514959 [lawcorps74@gmail.com 02-06-2023  [01.06.2023
SUNWORLD RESIDENCY|[CHAND(P),
[PRIVATE LIMITED
IOMP (COMM)/35/2023 [PRIVE LUXURY LTD Vs M/S|Sneh 24319098 lawlinker46 @yahoo.co.in 02-06-2023  [01.06.2023
AMBIANCE COMMERCIAL  [Somani(P),
DEVELOPERS PVT LTD
OMP (DIKOTAK MAHINDRA BANK VgParv 0643646534 [parv.mahajanoo7@gmail.com  [03-06-2023 02.06.2023
(COMM)/1203/2023 JAGDEV SINGH [Mahajan(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 03-06-2023  [02.06.2023
(COMM)/1207/2023 U BHAGWANDEENKUMAR(P),
914
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srceslegal.com 03-06-2023  [02.06.2023

(COMM)/1204/2023 ULDEEP KUMAR 1255 [KUMAR(P),




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (DIIDFC FIRST BANK LTD V. 8285002845 |litigation@srcslegal.com 03-06-2023  [02.06.2023
(COMM)/1205/2023 SUSHEEL KUMAR MISHRAKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@sreslegal.com 03-06-2023  [02.06.2023
(COMM)/1206/2023 ISAGAR INDERJEET 3874 IKUMAR(P),
IOMP (COMM)/36/2023 /S AEE ENGINEERS ANDMUKESH 09810910312 [info@rglawz.com 03-06-2023  [02.06.2023
ONTACTORS AND ANR VSMOHAN(P),
GNOU
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1215/2023 SANJAY KUMAR 2445 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1216/2023 RAVI RAM 0370 IKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1217/2023 SHISHUPAL SINGH 1095 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1218/2023 INIRANJAN HARDEV 7816  |[KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@sreslegal.com 05-06-2023  [03.06.2023
(COMM)/1219/2023 SONU DILSHAD 6001 IKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1211/2023 [FARID KIFAT 1848 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 05-06-2023  |03.06.2023
(COMM)/1212/2023 UL PRAKASHCHANDIKUMAR(P),
595
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1222/2023 INAVEEN PAUDAR 2540 IKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srceslegal.com 05-06-2023  [03.06.2023
(COMM)/1221/2023 VAKEEL AHMAD 6191 [KUMAR(P),




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1213/2023 ROHIT KUMAR 8180 [KUMAR(P),
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1220/2023 IAMARESH KARIMAN 5950 |[KUMAR(P),
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 05-06-2023  [03.06.2023
(COMM)/1214/2023 RAVI KUMAR BHATI 3350 |[KUMAR(P),
ICS (COMM)/344/2023 [|PUNJAB NATIONAL BANK VMEENAKSHI|9873448030 [snk6legis@gmail.com 05-06-2023  [03.06.2023
[URMILA PANDEY [KALRA(P),
ICS (COMM)/346/2023 |AXIS BANK LTD Vs MAMTA]DHARAM 0810072439 |dladevlawassociates@gmail.com [06-06-2023  05.06.2023
IGIRI DEV(P),
OMP (DIKOTAK MAHINDRA BANK Vs DIVYA 0643646534 |parv.mahajanoo7@gmail.com  [06-06-2023 05.06.2023
(COMM)/1232/2023 SHAKEEL [TALWANI(P)
IOMP (COMM)/38/2023 [MR F PAUCIDENT LOPEZVikhyat 0620983424 |vishnukumarr@vplegal.in 06-06-2023  [05.06.2023
AND ANR Vs MS CITIOberoi(P),
[FINANCIAL CONSUMER
[FINANCE INDIA LTD
CS (COMM)/352/2023 [HARI CHAND DARA VSAJAY 0810717486 |lawyerajay@yahoo.com 07-06-2023  [06.06.2023
IDARA OPTICAL CO [KUMAR
IGUPTA(P),
Misc DJ/93/2023 IM/S ISRANI BUILDWELIRAJMANGALP871211544 [sarandparthnersllp@gamil.com [08-06-2023 [07.06.2023
IPVT LTD Vs NARESH KUMAR|KUMAR(P),
ICS (COMM)/361/2023 |[M/S NLMK INDIA SERVIC CHIT 0810654154 [rachitdevgun@gmail.com 08-06-2023  [07.06.2023
CENTER PVT LTD Vs POSCODEVGUN(P),
POGGENAMP ELECTRICAL
STEEL PVT LTD
ICS (COMM)/362/2023 [RIPPLES ENGINEERING PVTAditya Vijayo711131164 jaadityavk@gamil.com 08-06-2023  |07.06.2023
LTD Vs MKM ASSOCIATES  [Kumar
OMP (DIHDFC BANK LTD Vs NEETA [SANJEEV 8285002845 |[litigation@srceslegal.com 08-06-2023 [07.06.2023
(COMM)/1270/2023 IAGRAWAL 7773 IKUMAR(P),
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OMP (DHDFC BANK LTD Vs NEERA [SANJEEV 8285002845 |litigation@srcslegal.com 08-06-2023  [07.06.2023
(COMM)/1271/2023 [YADAYV 8444 [KUMAR(P),
IOMP (COMM)/40/2023 SUNNY CHAUDHARY VsMANISH 09099888432 [advocaterakeshmalviya@gmail.coj09-06-2023  |08.06.2023
SHRI RAM TRANSPORTICHOUDHAR m
FINANCE (P),
ICS (COMM)/369/2023 [STATE BANK OF INDIA VSSURESH 0818159221 [advocate.suresh7s@gmail.com  [09-06-2023  |08.06.2023
ROBIN KACHHAP [KUMAR(P),
[Execution IESPIRE RESORTS PVT LTDBRIJESH 0999218400 |prijeshchaudary86@gamilc.om 09-06-2023  |08.06.2023
(Comm)/202/2023 Vs TAKSHAKA INTERIORSCHOWDHAR
PVT LTD Y(P),
OMP (DIHDFC BANK LTD Vs RUBYU [SANJEEV 8285002845 |litigation@srcslegal.com 09-06-2023  [08.06.2023
(COMM)/1289/2023 IRATHI 3841 IKUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [08.06.2023
(COMM)/1290/2023 HARTENDU KUMAR SIN UMAR(P),
791
OMP (DIHDFC BANK LTD Vs LOKESHISANJEEV  [8285002845 [litigation@srcslegal.com 09-06-2023  [08.06.2023
(COMM)/1291/2023 [HUKAM CHAND 0499 IKUMAR(P),
OMP (DHDFC BANK LTD Vs TARIF [SANJEEV  [8285002845 [litigation@srcslegal.com 09-06-2023  [08.06.2023
(COMM)/1292/2023 SARFUDDIN 6004 IKUMAR(P),
OMP (DHDFC BANK LTD Vs MANAV [SANJEEV 8285002845 |litigation@srcslegal.com 00-06-2023  [08.06.2023
(COMM)/1288/2023 IVAISH 5827 [KUMAR(P),
ICS (COMM)/370/2023 [BANK OF BARODA VSQUAISAR 0999802592 |aliquaisari10@gmail.com 00-06-2023  [08.06.2023
PRAVEEN K LI(P),
PROPRIETOR OF MESSE
TANNU TRADING COMPANY
17 SH. ANIL KUMARSOUTH ICS(COMM) 335/2023 ICICI BANK LTD VS RAJISHAILENDR [9899585301 [BABBARSANDASSOCIATESICIC|02.06.2023 25.04.2023
SISODIA, DISTRICT| [KUMAR BHATIA A BABBAR 1@GMAIL.COM
JUDGE(COMMERCI
AL COURT)-02
[EX.(COMM) 185/2023 [HDFC BANK LIMITED VSMANISH 0650810426 [MSVERMACHAMBERS@GMAIL|03.06.2023 27.05.2023
ABELLA MOIRANGMAYUM |[VERMA .COM
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[EX.(COMM) 186/2023 LLTON TECH SOLUTIONSRRAKESH 0310707170 [INFO@DSNLEGAL.COM 03.06.2023 20.05.2023
VS CASA2 STAYS PVT LTD [KUMAR
EX.(COMM) 187/2023 |WELLBE HEALTHCARE VSARPIT JAIN 9411162842 [ADVARPITJAIN@GMAIL.COM [03.06.2023 03.06.2023
[FOCUS IMAGING AND
RESEARCH
[EX.(COMM) 188/2023 [SHIVANIK ARJUN VSMMUNEESH [9911315304 [ASCENTLAWFIRM@GMAIL.CO [05.06.2023 02.06.2023
ARUNDHATI KHANNA IGUMBER M
ICS(COMM) 345/2023 BULGARI SPA VS ASHOKIS.K.BANSAL [9650682928 [RISHI@UNITEDANDUNITED.C |05.06.2023 03.06.2023
IKUMAR OM
[EX.(COMM) 189/2023 OTAK MAHINDRA VSRROHIT 091100651 ROHIT@BAMBHAANANDNAN (05.06.2023 15.09.2022
AHVIR RAM BOHRA DAN.IN
[EX.(COMM) 190/2023 OTAK MAHINDRA VSROHIT 091100651 ROHIT@BAMBHAANANDNAN [05.06.2023 06.09.2022
ULDEEP TALWAR BOHRA DAN.IN
IOMP(COMM) 37/2023 [YOGESH DAVANGERESAKET 0739046560 [SAKETGOGIA@LAWTTITUDE.C|05.06.2023 05.06.2023
ADVEAPPA VS PNBJGOGIA OM
[HOUSING FINANCE
IOMP I COMM-1234/2023} TOYOTA FINANCIALJRAJESH 0958726491 |jangraadvocate@gmail.com 06.06.2023 10-05-2023
SERVICES INDIA LTD VSJHANGRA
IAATISH SINGH
OMP I COMM — TOYOTA FINANCIALJRRAJESH 09058726491 [jangraadvocate@gmail.com 06.06.2023 10-05-2023
n235/2023 SERVICES INDIA LTD VSJHANGRA
PRADEEP KUMAR PATHAK
OMP I COMMA{IOYOTA FINANCIALJRAJESH 0958726491 [jangraadvocate@gmail.com 06.06.2023 00-05-2023
n236/2023 SERVICES INDIA LTD VSJHANGRA
IAMARJIT SINGH JADON
OMP I COMMA{IOYOTA FINANCIALJRAJESH 0958726491 [jangraadvocate@gmail.com 06.06.2023 2-05-2023
h237/2023 SERVICES INDIA LTD VSJHANGRA
IMANIK KISAN SATPUTE
ICS COMM- 347/2023 AAROGYA INNOVATIONSINAGESHWA 9818823289 [info@deyandkumhar.com 06.06.2023 02-06-2023
PVT LTD VS ASHOK KUMARIR KUMHAR
|& ORS
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OMP I COMM SHARE SAMADHAN LTD VSSIDDHARTH [9871131856  [sidiyerg4@gamil.com 06.06.2023 3-06-2023

1233/2023 [RAVINDRA KAYTAL A IYER

ICS (COMM)/348/2023 [CENTRAL BANK OF INDIAJHARDIK 0999968277 [HARDIKBEDI20@GMAIL.COM [06.06.2023 05.06.2023
VS BRIOSO VENTURE BEDI

omp comm- 39/2023 BINTU SINGH VSRAHUL 0997083039 [advrahulgz@gmail.com 06.06.2023 5-6-2023
IMAHINDRA & MAHINDRAKUMAR
IFINANCE SERVICES LTD

[EX.(COMM) 201/2023 |AAPKA HUMDUM SOLUTION|YATIKA NOT INOT PROVIDED 08.06.2023  |27.05.2023
VS ARVIND KUMAR ICHAUDHAR [PROVIDED

Y

ICS COMM- 364/2023 AXIS BANK VS RAJESHANUPAM 0654926809 [ANUPAMJSINGH@GMAIL.COM|08.06.2023 03.06.2023
[KUMAR SINGH

ICS COMM- 363/2023 ICANARA BANK VS PREETIRITU 0873706792 [RITUMISHRA.ADVOCATE@GM [08.06.2023 03.06.2023
JAIN IMISHRA AIL.COM

ICS COMM- 367/2023 ICANARA BANK VSRITU 0873706792 [RITUMISHRA.ADVOCATE@GM [08.06.2023 03.06.2023
SUKHVINDER SINGH IMISHRA AIL.COM

IOMP(I) IDFC FIRST BANK VSSANJEEV  [8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023  05.06.2023

(COMM)1286/2023 ICHANDRA KANT [PATHAK M

IOMP(I) IDFC FIRST BANK VS BITTUISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1285/2023 BRIJ [PATHAK M

OMP(I) ICICI BANK LTD VS ASIFSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1284/2023 BUDDHU KHAN IPATHAK M

OMP(I) ICICI BANK LTD VS BHARATISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1283/2023 [BALI IPATHAK M

OMP(I) IDFC FIRST BANK VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [08.06.2023 05.06.2023

(COMM)1287/2023 [DHEERAJ KUMAR YADAV  |PATHAK M
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ICS COMM- 368/2023 SIDMAN INDUSTRIES VSANUJJAIN 9310643421 [ANUJJAIN60@GMAIL.COM 08.06.2023 02.05.2023
AARPEE LOGISTRICS
IOMP (COMM.)/42/2023 SHRI SUNIL SINGH VSPHYSICAL [N/A IN/A 09.06.2023 27.02.2023
[KOTAK MAHINDRA PRIMEFILE NOT|
ILTD. RECIEVED
Misc DJ/96/2023 INITIN KAPOOR Vs HDF(JPHYSICAL [N/A IN/A 00.06.2023 26.05.2023
BANK LTD FILE NOT|
RECIEVED
Misc DJ/97/2023 SHAILESH SINGHI|PHYSICAL [N/A IN/A 09.06.2023 117.03.2023
IPROPRIETOR M/SFILE NOT
WESOURCE Vs M/S KBPLRECIEVED
INFRASTRUCTURE PVT LTD
[Execution /S KOTAK MAHIND HYSICAL [N/A IN/A 09.06.2023 06.04.2023
(Comm.)/203/2023 ANK LTD. VSFILE NOT]|
URPREETESH SINGHRECIEVED
NI
[Execution [HDFC BANK LTD Vs MANISH|PHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(Comm.)/204/2023 [BHARDWAJ [FILE NOT
[RECIEVED
[Execution HDFC BANK LTD Vs MOHIT|PHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(Comm.)/205/2023 IKUMAR KAIN [FILE NOT|
RECIEVED
[Execution [KOTAK MAHINDRA PRIMEPHYSICAL [N/A IN/A 09.06.2023 27.05.2023
(Comm.)/206/2023 LTD. Vs CONCERTBOOST|FILE NOT
[EVENTS PVT LTD [RECIEVED
[Execution RULOANS DISTRIBUTIONJPHYSICAL [N/A IN/A 00.06.2023 27.05.2023
(Comm.)/208/2023 SERVICES PRIVATHFILE NOT|
LIMITED Vs OXYZORECIEVED
IFINANCIAL SERVICE
[Execution HDFC BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 24.05.2023
(Comm.)/209/2023 RICHARD KISKU [FILE NOT|
RECIEVED
[Execution [HDFC BANK LTD Vs AJAY|PHYSICAL [N/A IN/A 09.06.2023 04.05.2023
(Comm.)/210/2023 IKUMAR VERMA FILE NOT]|
RECIEVED
[Execution EENA TANWAR SOLEPHYSICAL |N/A IN/A 09.06.2023 ©3.05.2023
(Comm.)/211/2023 ROPRIETOR OF JBMJFILE NOT|
ONSUTRUCTIONS CO. VSRECIEVED
UNICIPAL CORPORATIO
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[Execution N/A IN/A 09.06.2023 12.05.2023
(Comm.)/212/2023 LTD. Vs VARSHA R [FILE NOT
RECIEVED
[Execution [HDB FINANCIAL SERVICESPPHYSICAL [N/A IN/A 09.06.2023 12.04.2023
(Comm.)/215/2023 Vs ANURAG KUMAR ILE  NOT
ECIEVED
[Execution M/S EQUITAS SMALLJPHYSICAL [N/A IN/A 09.06.2023 13.02.2023
(Comm.)/217/2023 FINANCE BANK LTD. VSFILE NOT]
[DILEEP CHAUHAN ECIEVED
[Execution [HDB FINANCIAL SERVICESPHYSICAL [N/A IN/A 09.06.2023 17.01.2023
(Comm.)/218/2023 Vs HARISH KUMAR ILE  NOT
ECIEVED
[Execution [HDB FINANCIAL SERVICESPPHYSICAL [N/A IN/A 09.06.2023 [17.01.2023
(Comm.)/219/2023 Vs MOHAN DEI ILE NOT]|
ECIEVED
[Execution TOYOTA FINANC HYSICAL [N/A IN/A 09.06.2023 17.01.2023
(Comm.)/220/2023 SERVICES INDIA LTD. VSFILE NOT]
IDVIJENDRA KUMAR SINGH [RECIEVED
[Execution [KOTAK MAHINDRA PRIMEPHYSICAL [N/A IN/A 09.06.2023 25.11.2022
(Comm.)/221/2023 LTD. Vs SUNIL S/O TRILOKFILE NOT]
ICHAND RECIEVED
[Execution IAXIS BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/222/2023 SUSHANT KUMAR THAKUR |FILE NOT
ECIEVED
Execution AXIS BANK LTD Vs RAJUPHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/223/2023 IKUMAR SHARMA ILE NOT
ECIEVED
[Execution AXIS BANK LTD Vs RISHIPHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/224/2023 RAJ SOOD FILE  NOT|
RECIEVED
[Execution IAXTIS BANK LTD Vs KARAN [PHYSICAL [N/A IN/A 09.06.2023 10.10.2022
(Comm.)/225/2023 SINGH FILE NOT]|
RECIEVED
[Execution AXIS BANK LTD Vs SONU |PHYSICAL [N/A IN/A 09.06.2023 30.09.2022
(Comm.)/226/2023 IKUMAR [FILE NOT
[RECIEVED
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[Execution AXIS BANK LTD Vs NIMAJPHYSICAL [N/A IN/A 09.06.2023 30.09.2022
(Comm.)/227/2023 THENDUP BHUTIA [FILE NOT
RECIEVED
[Execution AXIS BANK LTD Vs PARAG |[PHYSICAL [N/A IN/A 09.06.2023 30.09.2022
(Comm.)/228/2023 IDILWARIA FILE NOT]|
RECIEVED
[Execution IAXIS BANK LTD VSPHYSICAL [N/A IN/A 00.06.2023 30.09.2022
(Comm.)/229/2023 [PRIYANKA THUKRAL FILE NOT|
RECIEVED
[Execution AXIS BANK LTD Vs RUBALJPHYSICAL [N/A IN/A 09.06.2023 04.08.2022
(Comm.)/230/2023 VERMA FILE NOT]
RECIEVED
[Execution AXIS BANK LTD Vs IM HYSICAL [N/A IN/A 09.06.2023 03.08.2022
(Comm.)/231/2023 IKHAN ILE NOT]|
ECIEVED
[Execution [KOTAK MAHINDRA PRIMEPHYSICAL [N/A IN/A 09.06.2023 10.05.2022
(Comm.)/232/2023 LTD. Vs SUNIL [FILE NOT
[RECIEVED
[Execution /S KOTAK MAHINDRAJPHYSICAL [N/A IN/A 09.06.2023  [06.04.2022
(Comm.)/233/2023 ANK LTD. Vs ANAND [FILE NOT|
DA RECIEVED
ICS (COMM)/371/2023 ANARA BANK Vs RAMRITU 0873706792 [RITUMISHRA.ADVOCATE@GM [09.06.2023 09.06.2023
UMAR AND ANR IMISHRA AIL.COM
ICS (COMM)/372/2023 TO HEALTHCARE INDIAIVASEEM 0718443188 [VASEEM.LAW2002@GMAIL.CO|09.06.2023 06.06.2023
'VT. LTD. Vs ESI HOSPITAL MIAN M
ICS (COMM)/373/2023 TATE BANK OF INDIA V§R.K.SINHA [9811255573 |ADVOCATESINHA@REDIFFMA |09.06.2023 06.06.2023
/S KALAWA IL.COM
[ENTERPRISES THROUG
TS PROPRIETOR AMT
ICS (COMM)/374/2023 [STATE BANK OF INDIA VSSHALINI 0899408618 [SHALINIADVOCATE@GMAIL.C |09.06.2023 05.06.2023
SIBIN THOMAS [UPADHYAY OM
ICS (COMM)/375/2023 [FFCO MC CROP SCIENCESHUBHAM [9407223688 [SUBHAMSAIGAL06@GMAIL.CO[09.06.2023 01.06.2023
PRIVATE LIMITED VSSAIGAL M
RECKON CROP C
[KOMPALLY THROUGH IT




Advocate email id Date
Registration

S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate

Name Nobile

ofDate of e-filing

ICS (COMM)/377/2023

IFFCO MC CROP SCIENCESHUBHAM
[PRIVATE LIMITED VSSAIGAL

LAKSHMI FERTILISERS
[THROUGH ITS PARTNER

Number

0407223688

SUBHAMSAIGALo6@GMAIL.CO|
M

09.06.2023

01.06.2023

ICS (COMM)/378/2023

IFFCO MC CROP SCIENCESHUBHAM
IPRIVATE LIMITED VSSAIGAL
JAUGALU AGR
FERTILIZER THROUGH ITQS

0407223688

SUBHAMSAIGAL06 @GMAIL.CO|
M

09.06.2023

01.06.2023

ICS (COMM)/384/2023

RANJEET KUMAR SINGH VsPHYSICAL
ZHAGENDER YADAV FILE NOT|
RECIEVED

N/A

N/A

09.06.2023

01.04.2023

ICS (COMM)/386/2023

IMR. AMIT MEHTA Vs MRJPHYSICAL
[ROMIL KURYA FILE NOT|
RECIEVED

N/A

N/A

09.06.2023

17.03.2023

ICS (COMM)/388/2023

[UNION BANK OF INDIA VSPHYSICAL
AVROLI GARMENTS ANDFILE NOT|
ANRTHROUGH ITSRECIEVED
[PROPRIETOR ASHWIN

N/A

IN/A

09.06.2023

24.11.2022

ICS (COMM)/389/2023

IMS. MODERN WUDTECH|PHYSICAL
INDUSTRIES Vs MS JFILE NOT|
SIMPLEX ECIEVED
INFRASTRUCTURES LTD.

N/A

IN/A

09.06.2023

21.11.2022

ICS (COMM)/392/2023

IBIOMEDICON SERVICES HYSICAL
PVI LTD Vs ALLIANCHFILE NOT|
BIOMEDICA PVT LTD ANDRECIEVED
ANR

N/A

N/A

09.06.2023

20.08.2022

ICS (COMM)/393/2023

PREMIUM LTD ILE NOT|

AMRIT KUMAR Vs MGPPHYSICAL
ECIEVED

N/A

N/A

09.06.2023

08.07.2022

ICS (COMM)/394/2023

SANJAY GUPTA Vs FOCUSPHYSICAL
IMAGING AND RESEARCHJFILE NOT|
ICENTRE PRIVATE LIMITED [RECIEVED

N/A

N/A

09.06.2023

01.07.2022

ICS (COMM)/395/2023

IDBI BANK LIMITED VsPHYSICAL
INASEEM AHMED ILE NOT|
ECIEVED

N/A

N/A

09.06.2023

02.06.2022

OMP
(COMM.)/1293/2023

(DHDFC

BANK LTD  VSSANJEEV
SATHISH KV ATHAK

8285002845

LITIGATION@SRCSLEGAL.CO
M

09.06.2023

09.06.2023

OMP
(COMM.)/1294/2023

(DHDFC BANK LTD Vs GOVINDEHYSICAL

ILE NOT|
ECIEVED

SUKHLAL 1851

N/A

IN/A

09.06.2023

09.06.2023
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OMP (DIIDFC FIRST BANK LTD V. N/A IN/A 09.06.2023 05.06.2023
(COMM.)/1295/2023 [MOHD CHAND 6599 FILE NOT]|
RECIEVED
OMP (DIIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 05.06.2023
(COMM.)/1296/2023 HYAM KUMAR SINGHJFILE NOT]
967 ECIEVED
OMP (DIIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 00.06.2023 05.06.2023
(COMM.)/1297/2023 VIR SINGH 3817 ILE NOT|
ECIEVED
OMP (DIIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |LITIGATION@SRCSLEGAL.CO [09.06.2023 05.06.2023
(COMM.)/1298/2023 UDDU KUMAR 1392 IPATHAK M
OMP (DJKOTAK MAHINDRA BANK VsPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C[09.06.2023 03.06.2023
(COMM.)/1299/2023 [RAMKARAN YADAV IMAHAJAN OM
OMP (DIIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 20.05.2023
(COMM.)/1300/2023 ANISH NAGAR 8073 ILE NOT|
ECIEVED
OMP (DIIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |LITIGATION@SRCSLEGAL.CO [09.06.2023 03.06.2023
(COMM.)/1301/2023 D SAFIK 8700 IPATHAK M
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |[LITIGATION@SRCSLEGAL.CO [09.06.2023 03.06.2023
(COMM.)/1302/2023 [PAPPU LALA 0410 IPATHAK M
OMP (DIKOTAK MAHINDRA BANK V§PARV 0643646534 [PARV.MAHAJAN007@GMAIL.C|09.06.2023 03.06.2023
(COMM.)/1303/2023 INAVEEN JAIN IMAHAJAN OM
OMP (DIKOTAK MAHINDRA BANK V§PARV 0643646534 [PARV.MAHAJAN007@GMAIL.C|09.06.2023 03.06.2023
(COMM.)/1304/2023 AURAV TIWARI IMAHAJAN oM
OMP (DIKOTAK MAHINDRA BANK VsPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C[09.06.2023 03.06.2023
(COMM.)/1305/2023 ANIL KUMAR 660 IMAHAJAN OM
OMP (DIIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 03.06.2023
(COMM.)/1306/2023 ABHISHEK UMESH 8187 ILE NOT]
ECIEVED
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OMP (DIIDFC FIRST BANK LTD V. N/A IN/A 09.06.2023 03.06.2023
(COMM.)/1307/2023 SHARUKH MANSOORI 2464 |FILE NOT]|

RECIEVED
OMP (DIIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 03.06.2023
(COMM.)/1308/2023 VAKEEL JAMEEL 0033 ILE NOT]

ECIEVED
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 02.06.2023
(COMM.)/1309/2023 TKAS NETRAPALSINGH|PATHAK M

168

OMP (DIKOTAK MAHINDRA BANK VSPHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1310/2023 IAJAD ILE NOT|

ECIEVED
OMP (DIKOTAK MAHINDRA BANK VS§PHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1311/2023 ALATAF HANDLOOM ILE NOT]

ECIEVED
OMP (DIKOTAK MAHINDRA BANK V§PHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1312/2023 SUNEEL ILE NOT

ECIEVED
OMP (DIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 02.06.2023
(COMM.)/1313/2023 VISHNU KUMAR 5381 ILE NOT|

ECIEVED
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [LITIGATION@SRCSLEGAL.CO }09.06.2023 01.06.2023
(COMM.)/1314/2023 AAMIR NIJAMUDDIN 7987 |PATHAK M
OMP (DIDFC FIRST BANK LTD Vs R SSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1315/2023 ILOGISTICS 3260 IPATHAK M
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1316/2023 SHAHID KHAN 8264 IPATHAK M
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1317/2023 ISARITA BITTU 3211 PATHAK M
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1318/2023 YASH MOTORS ANDIPATHAK M

[TRANSPORTS 6354
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(I)KOTAK MAHINDRA BANK V!

0643646534

PARV.MAHAJAN007@GMAIL.C

09.06.2023

01.06.2023

(COMM.)/1330/2023

SHARMA 6620

PATHAK

M

(COMM.)/1319/2023 K ROADLINES 720 IMAHAJAN OM
OMP (DIKOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C|09.06.2023 01.06.2023
(COMM.)/1320/2023 ARWINDER SINGH IMAHAJAN oM
OMP (DIKOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C|09.06.2023 01.06.2023
(COMM.)/1321/2023 ONU KUMAR IMAHAJAN OM
OMP (DIIDFC FIRST BANK LTD VSSANJEEV  [8285002845 |[LITIGATION@SRCSLEGAL.CO [09.06.2023 01.06.2023
(COMM.)/1322/2023 SHREE BALAJI TRADING COJPATHAK M
3588
OMP (DIIDFC FIRST BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 01.06.2023
(COMM.)/1323/2023 SHIVAM RAJKUMAR 3566 |FILE NOT]
RECIEVED
OMP (DIHDFC BANK LTD Vs NEETU [SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 130.05.2023
(COMM.)/1324/2023 BINDAL 3038 IPATHAK M
OMP (DHDFC BANK LTD Vs VINEET|PHYSICAL [N/A IN/A 09.06.2023 30.05.2023
(COMM.)/1325/2023 YADAV [FILE NOT|
RECIEVED
OMP (IDHDFC BANK LTD Vs AZHARJPHYSICAL [N/A IN/A 09.06.2023 20.05.2023
(COMM.)/1326/2023 7590 FILE NOT]|
[RECIEVED
OMP (DHDFC BANK LTD Vs MANISH|PHYSICAL [N/A IN/A 00.06.2023 29.05.2023
(COMM.)/1327/2023 TANGAR 8902 ILE NOT
ECIEVED
OMP (DHDFC BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 29.05.2023
(COMM.)/1328/2023 HEMANT KUMAR NIS ILE NOT
6395 ECIEVED
OMP (DHDFC BANK LTD Vs MANSISANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 20.05.2023
(COMM.)/1329/2023 ARORA PATHAK M
OMP (DIHDFC BANK LTD Vs AKHIL [SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 20.05.2023
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OMP (DHDFC BANK LTD Vs PAWAN [SANJEEV 8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 20.05.2023
(COMM.)/1331/2023 INAGAR 6731 PATHAK M
OMP (DHDFC BANK LTD Vs RAKESH|PHYSICAL [N/A IN/A 09.06.2023 ©7.05.2023
(COMM.)/1332/2023 UMAR OJHA 4056 FILE NOT]

RECIEVED
OMP a S BANK LTD Vs ANOOPPPHYSICAL [N/A IN/A 00.06.2023 25.05.2023
(COMM.)/1333/2023 UMAR 8710 FILE NOT|

RECIEVED
OMP (DIYES BANK LTD Vs RAMIANJEEV [8285002845 [LITIGATION@SRCSLEGAL.CO [09.06.2023 ©5.05.2023
(COMM.)/1334/2023 [PRAKASH 9909 [PATHAK M
OMP (DIKOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C|09.06.2023 23.05.2023
(COMM.)/1335/2023 SIKANDAR AZAM MAHAJAN OM
OMP (DIKOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C[09.06.2023 23.05.2023
(COMM.)/1337/2023 RAMESH CHANDRA SAINI |[MAHAJAN OM
OMP (DIYES BANK LTD Vs JAIPHYSICAL [N/A IN/A 09.06.2023 03.05.2023
(COMM.)/1340/2023 BHAGWAN 1987 [FILE NOT|

RECIEVED
OMP (DIAXIS BANK Vs RAJ KUMAR |[MAYANK 0873347330 [MAYANK_ MAHAJAN0O5@YAHO[09.06.2023 22.05.2023
(COMM.)/1341/2023 IMAHAJAN 0.COM
OMP (DITOYOTA FINANCIAIJPHYSICAL [N/A IN/A 09.06.2023 22.05.2023
(COMM.)/1342/2023 SERVICES INDIA LTD VSFILE NOT

ABHINAB KALITA ECIEVED

OMP (DIKOTAK MAHINDRA BANK Vs|PARV 0643646534 [PARV.MAHAJAN007@GMAIL.C|09.06.2023 20.05.2023
(COMM.)/1343/2023 RANAPRATAP SINGH MAHAJAN OM
OMP (DIKOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C[09.06.2023 20.05.2023
(COMM.)/1345/2023 SHIVENDRA KUMAR MAHAJAN OM
OMP (DIKOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C[09.06.2023 20.05.2023
(COMM.)/1346/2023 SHAMSHAD ALI MAHAJAN OM
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OMP (DIKOTAK MAHINDRA BANK V§PARV 0643646534 [PARV.MAHAJAN007@GMAIL.C[09.06.2023 20.05.2023
(COMM.)/1348/2023 INAFEESULLA KHAN IMAHAJAN OM
OMP (DIKOTAK MAHINDRA BANK VSPARV 0643646534 [PARV.MAHAJAN007@GMAIL.C|09.06.2023 20.05.2023
(COMM.)/1350/2023 VIRENDRA SINGH MAHAJAN OM
OMP (DIAXIS BANK LTD VSMAYANK 0873347330 [MAYANK_ MAHAJAN05@YAHO|09.06.2023 18.05.2023
(COMM.)/1351/2023 [DHARMCHAND IMAHAJAN 0.COM
OMP (DIYES BANK LTD Vs PARDEEPPHYSICAL [N/A IN/A 09.06.2023 18.05.2023
(COMM.)/1352/2023 [KUMAR 0954 FILE NOT]
RECIEVED
OMP (DIAXIS BANK LTD VSPHYSICAL [N/A IN/A 09.06.2023 18.05.2023
(COMM.)/1353/2023 [RAJKUMAR GURJAR FILE NOT]
RECIEVED
OMP (DIKOTAK MAHINDRA BANK|MAYANK 0873347330 [MAYANK_ MAHAJAN05@YAHO[09.06.2023 17.05.2023
(COMM.)/1354/2023 LTD Vs AMEEK AHMAD IMAHAJAN 0.COM
OMP (IDIKOTAK MAHINDRA BANK VSPHYSICAL [N/A IN/A 09.06.2023 [17.05.2023
(COMM.)/1355/2023 IDEVMANI PARJAPATI ILE NOT]
ECIEVED
OMP (DITOYOTA FINANCIA HUL 0013493108 [ADVOCATEASHOK.1@GMAIL.C [09.06.2023 09.05.2023
(COMM.)/1356/2023 SERVICES INDIA LTD VSBHARDWAJ OM
[PARDEEP SHARMA
OMP (DITOYOTA FINANC HYSICAL [N/A IN/A 00.06.2023 06.05.2023
(COMM.)/1357/2023 SERVICES INDIA LTD VSFILE NOT
[VILAS KISAN RASAL ECIEVED
OMP (DITOYOTA FINANC HUL 0013493108 [ADVOCATEASHOK.1@GMAIL.C [09.06.2023 06.05.2023
(COMM.)/1358/2023 SERVICES INDIA LTD VsBHARDWAJ OM
INANA SADASHIV WAGH
OMP (DITOYOTA FINANC HUL 0013493108 [ADVOCATEASHOK.1@GMAIL.C [09.06.2023 06.05.2023
(COMM.)/1360/2023 SERVICES INDIA LTD VsBHARDWAJ OM
AMIT SINGH
OMP (DITOYOTA FINANCIALJRAHUL 0013493108 [ADVOCATEASHOK.1@GMAIL.C [09.06.2023 06.05.2023
(COMM.)/1361/2023 SERVICES INDIA LTD VSBHARDWAJ OM
JAKIR HUSSAIN
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OMP 0013493108 [ADVOCATEASHOK.1@GMAIL.C |09.06.2023 06.05.2023
(COMM.)/1363/2023 OM
[BHANU PRATAP
OMP (DIKOTAK MAHINDRA BANK VSPHYSICAL [N/A IN/A 09.06.2023 02.05.2023
(COMM.)/1365/2023 ANKAJ KUMAR ILE NOT|
ECIEVED
18 SH. SANDEEP[South [Execution IMANOJ NARANG Vs M/S MGIRahul 9818715666 [|advocate_rahul@gmail.com 01-06-2023 26.05.2023
YADAV (Comm)/182/2023 INFRA PRIVATE LTD ood(P),
ICS (COMM)/332/2023 [SAGAR RATNA|DEEPAK 0212406100 |deepmace@gmail.com 01-06-2023 03.03.2023
RESTAURANTS PVT LTD VSKUMAR
RATNA SAG. AHAPATR
[HOSPITALITY (P),
ICS (COMM)/331/2023 |[M/S DELTA ON SYSTEM V. AN 0891101198  [ramanrishi786@gmail.com 01-06-2023  [03.03.2023
IGAUTAM HELTHCARE ISHI
HARDWAJ(
)’
[Execution HDFC BANK LTD  VSsAMITA 0311851166  [gurmeet@gbalawoffices.com 02-06-2023  |27.05.2023
(Comm)/184/2023 YASHOVARDHAN GODHA |[KUMARI(P),
ICS (COMM)/336/2023 [EXSOL ENERGY SYSTEM VSEAJESH 0871907794 [not given 02-06-2023 [31.05.2023
INARATURAN CONTROLSKUMAR(P),
INDIA PVT LTD
Misc DJ/90/2023 RAKESH SHARMA VSRAKESH 0911125245 Edvocaterakeshsharma2oo6@gm 02-06-2023  [01.06.2023
ICANARA BANK SHARMA(P), il. com
Misc DJ/89/2023 [PREETI SHARMA VSRAKESH 0911125245 Edvocaterakeshsharma2oo6@gm 02-06-2023  [01.06.2023
ICANARA BANK SHARMA(P), il. com
ICS (COMM)/349/2023 |CANARA BANK Vs M/Shdvocate 8700759584 [advacatemathutalwar@gmail.coml06-06-2023  |05.06.2023
IBHASKAR ROADLINES ANDjmadhu
IORS tanwar(P),
ICS (COMM)/354/2023 [|CANARA BANK VSRITU 9873706792 |Ritumishra.advocate@gmail.com [07-06-2023  102.06.2023
SHUBHAM JAIN SHARMA(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 07-06-2023  [06.06.2023
(COMM)/1241/2023 PRAVIN KUMAR 3533 IKUMAR(P),




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

OMP (DIIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 07-06-2023  [06.06.2023
(COMM)/1242/2023 [SUNIL KUMAR 3465 [KUMAR(P),
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 07-06-2023  [06.06.2023
(COMM)/1238/2023 AISLAINFRADEVELOPERS |[KUMAR(P),

'VILTD 7384
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 07-06-2023  [06.06.2023
(COMM)/1240/2023 AARTI KUMARI 3521 IKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 07-06-2023  [06.06.2023
(COMM)/1239/2023 INAVIN RAN 6057 UMAR(P),
[Execution SBI CARDS ANDISANJAY 0810508115 [legumassociates@gmail.com 08-06-2023  [06.06.2023
(Comm)/199/2023 [PAYMENTSSERVICES UMAR

[LIMITED Vs NADEEMISINGH(P),

AHMAD
[Execution HDFC BANK LTD VSMANISHA [9958683230 [naveenkioi@gmail.com 08-06-2023  [29.04.2023
(Comm)/198/2023 RAMESH JHA ARUAH(P),
[Execution [HDFC BANK LTD Vs SHOKI EEV 0311022102 [ranjan.and.company@gmail.com [08-06-2023 [14.02.2023
(Comm)/197/2023 ALI UMAR

JAN(P),

[Execution HDFC BANK LTD Vs PANKAJISANJEEV ~ [8285002845 [litigation@srcslegal.com 08-06-2023 |23.01.2023
(Comm)/196/2023 SHARMA IKUMAR(P),
[Execution HDFC BANK LTD VSSANJEEV [8285002845 [litigation@srcslegal.com 08-06-2023  |24.05.2023
(Comm)/200/2023 [DILSHAD AHMED [KUMAR(P),
OMP (DIYES BANK LTD Vs ANITASANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  [29.05.2023
(COMM)/1282/2023 IGAJRAJ 5566 [KUMAR(P),
OMP (DIHDFC BANK LTD Vs ROHITSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023 |29.05.2023
(COMM)/1281/2023 RAKESH KUMAR 3793 IKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023 |29.05.2023
(COMM)/1279/2023 BIJENDRA NETRAPAL 4171 [KUMAR(P),
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OMP (DIIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  [29.05.2023
(COMM)/1276/2023 RISHIPAL KUNDANLALKUMAR(P),
2908
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  [29.05.2023
(COMM)/1265/2023 [UMESH GIRI 0209 IKUMAR(P),
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  [29.05.2023
(COMM)/1278/2023 SAROJ GHANSHYAM 1642 [KUMAR(P),
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023 |29.05.2024
(COMM)/1266/2023 SAURABH CHAUHAN 6915 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023 |29.05.2024
(COMM)/1275/2023 VISHAL SHYAMDAS 0872  [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023 |29.05.2024
(COMM)/1267/2023 HABUDDIN IKUMAR(P),
EENMOHAMMAD 1644
OMP (DIIDFC FIRST BANK LTD VSSANJEEV [8285002845 [litigation@srcslegal.com 08-06-2023  |29.05.2025
(COMM)/1268/2023 INEERU MANVIRSINGH 2010 [KUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  |29.05.2025
(COMM)/1269/2023 GLA PRASAD 6466 IKUMAR(P),
OMP (DIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  |29.05.2025
(COMM)/1262/2023 ANAS SALIM 0598 [KUMAR(P),
OMP (DIIDFC FIRST BANK LIMITEDMAYANK 0873347330 [mayank_ mahajanos@yahoo.com|08-06-2023  02.06.2023
(COMM)/1263/2023 Vs SAHIL BHARDWAJ MAHAJAN(P
ARB A(COMM)/3/2023 |NILU SUMAN AND ANR VsJAVANISH 0810769286 [avanishkumar@bsklegal.org 08-06-2023  [08.06.2023
INDIA SHELTER FINANCEKUMAR(P),
ICORPORATION LTD
ICS (COMM)/366/2023 [PRITI SACHDEVAISHRAVAN 9650682928 [unitedmark@unitedandunited.co |08-06-2023 08.06.2023
IPROPRIETOR JUGALJKUMAR m
IBAKERS Vs KGF BAKERS [BANSAL(P),
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OMP (DHDFC BANK LTD Vs HARSH [SANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1253/2023 IRANA 0434 [KUMAR(P),

OMP (DHDFC BANK LTD Vs SAISANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  08.06.2023
(COMM)/1254/2023 PA FINANCE 6973 [KUMAR(P),

ICS (COMM)/365/2023 |UNION BANK OF INDIA VSSWEETY 0811786067 [not given 08-06-2023  [p4.11.2022

IMR AJIT SOOD(P),

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  08.06.2023
(COMM)/1280/2023 [SASHI KUMAR 6508 [KUMAR(P),

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1277/2023 ISAGAR SHRIPAL 2992 IKUMAR(P),

OMP (DIKOTAK MAHINDRA BANK VgParv 0643646634 [parv.mahajanooy@gmail.com |08-06-2023 08.06.2023
(COMM)/1264/2023 HRS CHEMICALS Mahajan(P),

OMP (DIKOTAK MAHINDRA BANK VgParv 0643646634 [parv.mahajanooy@gmail.com |08-06-2023 08.06.2023
(COMM)/1261/2023 SHAMBHU MAHTO [Mahajan(P),

OMP (DIKOTAK MAHINDRA BANK VgParv 0643646634 [parv.mahajanooy@gmail.com [08-06-2023 08.06.2023
(COMM)/1260/2023 SOHANVEER 390 Mahajan(P),

OMP (DIKOTAK MAHINDRA BANK VgParv 0643646634 [parv.mahajanooy@gmail.com [08-06-2023 08.06.2023
(COMM)/1256/2023 RAJESH KUMAR MISHRA [Mahajan(P),

OMP (DIKOTAK MAHINDRA BANK VgDIVYA 0643646634 [parv.mahajanoo7@gmail.com |08-06-2023 08.06.2023
(COMM)/1258/2023 INAVEEN JAIN TALWANI(P)

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1259/2023 OPAL RAMA 9378 [KUMAR(P),

OMP (DIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 08-06-2023 08.06.2023
(COMM)/1255/2023 AGAR KUMAR 1719 [KUMAR(P),




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

OMP (DIIDFC FIRST BANK LTD VSSANJEEV  [8285002845 [litigation@srcslegal.com 08-06-2023  [08.06.2023
(COMM)/1257/2023 SARVJEET NIWAS 2253 [KUMAR(P),
ICS (COMM)/391/2023 [SANJEEV GUPTA VSSHUBHAM [0899474884 Jamitg.advocate@gmail.com 00-06-2023  |02.01.2023
JUVENILE IGUPTA(P),
INFRASTRUCTURE PVT LTD
ICS (COMM)/390/2023 |RAMKESH MEENA VSLALIT 0811015744  |lkverma.associates@gmail.com [09-06-2023  [12.01.2023
[TEJRAM UMAR
ERMA(P),
[Execution IFEDBANK FINANCIA ANJAY [78382377587 [mohitgadkariandco@gmail.com [09-06-2023 [27.04.2023
(Comm)/207/2023 SERVICES LIMITED  VSSINGH(P),
[HARMONY KB
[Execution /S FEDBANK FUNANCIADJANANJAY [78382377587 mohitgadkariandco@gmail.com [09-06-2023  [27.04.2023
(Comm)/234/2023 ERVICES LTD Vs SANJEEV[SINGH(P),
UMAR GUPTA
ICS (COMM)/387/2023 [CICI BANK Vs MANZOORJPRASHANT [9818030800 |induslegalia@gmail.com 09-06-2023  [12.05.2023
AHMAD IKUMAR(P),
[Execution ICHOLAMANDALAM RAVI 0811252038 [|advocatersgarg@gmail.com 09-06-2023  |17.05.2023
(Comm)/216/2023 INVESTMENT AND FINANCESHANKAR
COMPANY LTD Vs BHUDEV|GARG(P),
[PRAKSH
ICS (COMM)/385/2023 [|UNION BANK OF INDIA VSQUAISAR [9350221670 |[cosultdaanish@gmail.com 09-06-2023  |20.05.2023
[PAMMI BEGU. LI(P),
[PROPRIETOR OF MESSE
[PAMMI BEGUM DR
ICS (COMM)/376/2023 [|PARAMPREET SINGH|DHARMEND [9999053414 [not given 09-06-2023  [23.05.2023
IAHUJA Vs COFFEE DAYER
IGLOBAL LTD HARMA(P),
OMP (DIYES BANK LTD Vs AAKASH|SANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1367/2023 SHARMA 2233 [KUMAR(P),
OMP (DIYES BANK LTD Vs YASEEN|SANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1366/2023 ISAIFI 4099 IKUMAR(P),
OMP (DIYES BANK LTD Vs LOVESANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1362/2023 SHARMA 3076 [KUMAR(P),
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OMP a S BANK LTD Vs ANANDISANJEEV  [8285002845 [litigation@srcslegal.com 09-06-2023  09.06.2023
(COMM)/1364/2023 IMISHRA 6073 [KUMAR(P),
[Execution EDFC BANK LTD Vs NAAZANISH 0811452022 |anish_bhola1y@yahoo.com 00-06-2023  [27.05.2023
(Comm)/214/2023 [BHOLA(P),
OMP (DIYES BANK LTD Vs HASAMISANJEEV  [8285002845 [litigation@srcslegal.com 09-06-2023  09.06.2023
(COMM)/1359/2023 [KHURSHID AHMED KUMAR(P),
[Execution HDFC BANK LTD VSMANISHA [9958683230 [naveenkioi@gmail.com 09-06-2023 |30.05.2023
(Comm)/213/2023 IMOHAMMAD SOHAIL ARUAH(P),
ICS (COMM)/383/2023 [FFCO MC CROP SCIENCEShubham 9407233688 [shubhamsainalo6@gmail.com  [09-06-2023 09.06.2023
[PRIVATE LIMITED VfSaigal(P),
ILAKSHMI GANES
AGENCIES THROUGH 1IT
ICS (COMM)/382/2023 |[M/S NLMK INDIA SERVIC CHIT 0810654154 [rachitdevgun@gmail.com 09-06-2023  [08.06.2023
ICENTER PVT LTD Vs POSCODEVGUN(P),
[POGGENAMP ELECTRICAL
STEEL PVT LTD
ICS (COMM)/381/2023 |ASHA PAWAR Vs GANESH |[GURMEET [9818332432 [gmeetkapur@gmail.com 09-06-2023  [08.06.2023
[KAUR
IKAPUR(P),
ICS (COMM)/380/2023 [M/S HSN REALTY SERVICESINEERAJ 0868503030 [drjainlawfirm@gmail.com 09-06-2023  [09.06.2023
INDIA PVT LTD VSJAIN(P),
IAUSTRALIAN COUNCIL FO
[EDUCATIONAL RESEARC
ICS (COMM)/379/2023 PYOTI SINGH Vs USHA RANISWAPNIL  [9910206718 [legal@relegal.co.in 09-06-2023  ]09.06.2023
JAIN GAUR(P),
OMP (DIHDFC BANK LTD Vs NAVEEN[SANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1336/2023 KUMAR 6989 [KUMAR(P),
OMP (DIHDFC BANK LTD Vs LALITSANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1347/2023 UMAR TAVAR 9852 [KUMAR(P),
OMP (DIHDFC BANK LTD Vs SAHIL [SANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1339/2023 IARORA 8523 IKUMAR(P),
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Advocate
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OMP (DHDFC BANK LTD VSSANJEEV [8285002845 [litigation@srcslegal.com 09-06-2023  09.06.2023
(COMM)/1349/2023 ISOURABH ARORA 8191 [KUMAR(P),
OMP (DHDFC BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 00-06-2023  [09.06.2023
(COMM)/1344/2023 INILAKANTHA MISHRA 1968 [KUMAR(P),
OMP (DHDFC BANK LTD Vs ANKIT [SANJEEV 8285002845 |[litigation@srcslegal.com 00-06-2023  [09.06.2023
(COMM)/1338/2023 SHARMA IKUMAR(P),
OMP (DIIDFC FIRST BANK LTD VSSANJEEV 8285002845 |[litigation@srcslegal.com 09-06-2023  [09.06.2023
(COMM)/1371/2023 INAVEEN KUMAR 7068 [KUMAR(P),
OMP (DIKOTAK MAHINDRA PRIMERAJESH 9910577700 [krishankumar@gmail.com 09-06-2023  [09.06.2023
(COMM)/1370/2023 ILIMITED Vs RAM SHANKARPANGRA(P),
YADAV
OMP (IDAYE FINANCE PVT LTD VSDEEPANKUR[9999925860 [deepankur@sondhipartners.com [09-06-2023 [02.12.2022
(COMM)/1369/2023 SHIV KUMAR ONDHI(P),
OMP (DITOYOTA FINANCIA ESH 9910577700 [krishankumar@gmail.com 09-06-2023  [09.06.2023
(COMM)/1368/2023 SERVICES INDIA LTD VSKUMAR(P),
IBALVINDER SATPAL
19 SH. RAJEEV BANSAIL|South [EX (COMM.)183/2023 |[VASANTI SHARE BROKERSAANCHAL [8377088256 Jadmn@ablaw.in 01.06.2023 ©5.05.2023
LTD. VS. SHUSHMA KAPUR [BASUR
OMP (DIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 b7.05.2023
ICOMM.1181/2023 BHAGVAN DAS LEGAL)
OMP (DIIDFC FIRST BANK VS. KIRAN[SRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 07.05.2023
COMM.1182/2023 RAVINDER KUMAR LEGAL)
OMP (DIDFC FIRST BANK VS. VIJAY[SRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 ©7.05.2023
ICOMM.1183/2023 BABU LAL LEGAL)
OMP (DIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 ©7.05.2023
ICOMM.1185/2023 OHAMMAD ASIF LEGAL)
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Advocate

Advocate
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Advocate email id

Date
Registration

ofDate of e-filing

OMP (DIDFC FIRST BANK VS. ANILSRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 >7.05.2023

ICOMM.1190/2023 IKUMAR LEGAL)

OMP (DIIDFC FIRST BANK VS/SRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 27.05.2023

ICOMM.1184/2023 SHYAMVEER MAHESH LEGAL)

OMP (DIIDFC FIRST BANK VS. NIKKI|SRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 27.05.2023

ICOMM.1180/2023 [RAVI SHANKAR LEGAL)

OMP (DIIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 ©7.05.2023

COMM.1179/2023 USHAL SATYANARAYAN |LEGAL)

OMP (DIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 01.06.2023 ©7.05.2023

ICOMM.1178/2023 SHAN BALRAM LEGAL)

OMP (DIKOTAK MAHINDRA BANK|PARV 0643646534 |parv.mahajanoo7@gmail.com  [01.06.2023 ©7.05.2023

ICOMM.1186/2023 VS. MOHIT TEHLAN MAHAJAN

OMP (DIKOTAK MAHINDRA BANK|PARV 0643646534 |parv.mahajanoo7@gmail.com [01.06.2023 27.05.2023

ICOMM.1187/2023 VS. BHURA BHURA IMAHAJAN

OMP (DIKOTAK MAHINDRA BANK|PARV 0643646534 |parv.mahajanooy@gmail.com [01.06.2023 ©7.05.2023

ICOMM.1188/2023 VS. FRESH MILK IMAHAJAN

OMP (IDIKOTAK MAHINDRA BANK[PARV 0643646534 |parv.mahajanooy@gmail.com [01.06.2023 27.05.2023

ICOMM.1189/2023 VS. ABHISHEK BHADANA |[MAHAJAN

ICS (COMM.)339/2 I. KHATRI VS. AJAYMOHIT Not available [Not available 02.06.2023 07.05.2023

TRADEMARK ODWANI SHARMA

ICS (COMM.)338/23 IPNB VS. RINKU SHARMA SUNAV Not available [Not available 02.06.2023 07.05.2023
RASTOGI

ICS (COMM.)337/23 IPNB VS. JOGENDER SINGH [SUNAV Not available [Not available 02.06.2023 27.05.2023
RASTOGI
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ofDate of e-filing

OMP (IDIKOTAK MAHINDRA BANK[PARV 0643646534 [parv.mahajanooy@gmail.com [02.06.2023 >7.05.2023

ICOMM.1200/2023 [VS. VINAY YADAV IMAHAJAN

OMP (DIKOTAK MAHINDRA BANK[PARV 0643646534 [parv.mahajanooy@gmail.com [02.06.2023 >7.05.2023

ICOMM.1201/2023 VS. RAVI SHANKAR GUPTA |MAHAJAN

OMP (DIKOTAK MAHINDRA BANK|PARV 0643646534 [parv.mahajanooy@gmail.com [02.06.2023 b7.05.2023

ICOMM.1199/2023 VS. M.K.ROADLINES IMAHAJAN

IMISC. DJ/92/23 SPENCER’S VS. SOBEK [KRITIKA Not available [Not available 02.06.2023 ©7.05.2023

IANGIRISH

OMP (DIKOTAK MAHINDRA BANK|PARV 0643646534 [parv.mahajanooy@gmail.com [03.06.2023 27.05.2023

ICOMM.1208/2023 VS. BRAJESH KUMAR IMAHAJAN

OMP (DIDFC FIRST BANK VS. SUNIL|SRCS 8285002845 |[litigation@srcslegal.com 03.06.2023 ©7.05.2023

ICOMM.1209/2023 UMAR LEGAL)

OMP (DIIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 03.06.2023 30.05.2023

ICOMM.1210/2023 SAGAR SINGH LEGAL)

ICS (COMM.)340/23 IFFCO-MC CROP VS. OMSHUBHAM [9407223688, [shubhamsaigal@jslaw.in 03.06.2023 30.05.2023
FERTILIZERS SAIGAL 8010270087 [siddharthjain@jslaw.in

ICS (COMM.)341/23 IFFCO-MC CROP VS. AGRISHUBHAM [9407223688, [shubhamsaigal@jslaw.in 03.06.2023 30.05.2023
JUNCTION SAIGAL 8010270087 [siddharthjain@jslaw.in

ICS (COMM.)342/23 IFFCO-MC CROP VS,SHUBHAM [9407223688, |[shubhamsaigal@jslaw.in 03.06.2023 30.05.2023
PATIDAR KRISHI SEWASAIGAL 8010270087 [siddharthjain@jslaw.in
IKENDRA

ICS (COMM.)343/23 IFFCO-MC CROP VS. SADICKISHUBHAM [9407223688, [shubhamsaigal@jslaw.in 03.06.2023 30.05.2023
IAGRO SERVICE SAIGAL 8010270087 [siddharthjain@jslaw.in

OMP (DIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023

ICOMM.1223/2023 INAVEEN KUMAR LEGAL)
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OMP (DIDFC FIRST BANK VS/SRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1224/2023 SAIJUDDIN AJADI LEGAL)
OMP (DIIDFC FIRST BANK VS. SHRI|SRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1225/2023 [SIDDHI VINAYAK LEGAL)
OMP (DIIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1226/2023 BAIJNATH SAMPATH LEGAL)
OMP (DIIDFC FIRST BANKISRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
COMM.1227/2023 VS.UMESH CHANDRA SONI [LEGAL)
OMP (DIDFC FIRST BANK VS. MD.JSRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1228/2023 RIZWAN LEGAL)
OMP (DIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1229/2023 JAIBIR SUDESH KUMAR LEGAL)
OMP (DIIDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1230/2023 INAUSHAD SALIM LEGAL)
OMP (DIIDFC FIRST BANK VS. BABY|SRCS 8285002845 |[litigation@srcslegal.com 05.06.2023 30.05.2023
ICOMM.1221/2023 UJHA LEGAL)
ICS (COMM.)350/23 IDEL TRADHESANDEEP [9999668878 Jaor@sandeepjindal.in 06.06.2023 06.06.2023
INTERNATIONAL PRIVATEJINDAL
ILIMITED VS. ALARIC LIFE
ISCIENCES PRIVATH
ICS (COMM.)351/23 TO HEALTHCARE INDIAIVASEEM 0718443188 [Phy. File Not available 06.06.2023 06.06.2023
'VT. LTD. VS MIAN
DELWAL HOSPITAL &
ROLOGY CENTRE
EX (COMM.)191/2023 |[M/S KOTAK MAHINDRAAJAY UPPAL [Not available [Phy. File Not available 07.06.2023 02.06.2023
PRIME LIMITED Vs. ROHIT]
TOMAR
[EX (COMM.)192/2023 [HDFC BANK LTD Vs. ANITAJANISH Not available [Phy. File Not available 07.06.2023 31.05.2023
BRAHAMPAL BHOLA




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

[EX (COMM.)193/2023 |[CHOLAMANDALAM [DEEPANKUR|Not available [Phy. File Not available 07.06.2023 06.05.2023
INVESTMENT AND FINANCESONDHI
ICOMPANYLTD. Vs,
INARENDER SINGH SAINI
[EX (COMM.)194/2023 |AU SMALL FINANCE BANKABID Not available [Phy. File Not available 07.06.2023 18.05.2023
[LTD. VS. NIHAR S SINGH AHMAD
[EX (COMM.)195/2023 [DOST FINCAP PVT LTD VsJBANKE Not available [Phy. File Not available 07.06.2023 10.05.2023
IKAMALJEET [BIHARI
SHARMA
ICS (COMM.)356/23 PRUSTEL LIVING PVT LTDDIPESH Not available [Phy. File Not available 07.06.2023 06.06.2023
Vs. PRAMOD GUPTA SHARMA
ICS (COMM.)360/23 RAHUL GROVER Vs. COSMICAYUSH Not available [Phy. File Not available 07.06.2023 07.04.2023
OTORS INDIABHATIA
RIVATELIMITED
OMP (DIKOTAK MAHIDNRA BANK[PARV 0643646534 [parv.mahajanooy@gmail.com [07.06.2023 07.06.2023
ICOMM.1243/2023 [Vs. DAGAR ENTERPRISES IMAHAJAN
OMP (DIIDFC FIRST BANK LTD VsJ/SRCS 8285002845 |[litigation@srcslegal.com 07.06.2023 07.06.2023
ICOMM.1244/2023 [PUSPENDRA KRAPAL LEGAL)
OMP (DIIDFC FIRST BANK LTD Vs. JPISRCS 8285002845 |[litigation@srcslegal.com 07.06.2023 03.06.2023
ICOMM.1245/2023 [TRANSPORT LEGAL)
OMP (DIDFC FIRST BANK LTD Vs/SRCS 8285002845 |[litigation@srcslegal.com 07.06.2023 07.06.2023
ICOMM.1246/2023 ISH AGARWAL LEGAL)
OMP (DIDFC FIRST BANK LTD VsJSRCS 8285002845 |[litigation@srcslegal.com 07.06.2023 07.06.2023
ICOMM.1247/2023 AJAY JAI LEGAL)
OMP (DIDFC FIRST BANK LTD VsJSRCS 8285002845 |[litigation@srcslegal.com 07.06.2023 07.06.2023
ICOMM.1248/2023 ISURESH RAI LEGAL)
OMP (DIDFC FIRST BANK LTD VsJSRCS 8285002845 |[litigation@srcslegal.com 07.06.2023 03.06.2023
ICOMM.1249/2023 ASHRAFUL AKHLAQ LEGAL)
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Advocate

Advocate
Nobile
Number

Advocate email id
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Registration
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OMP S BANK LTD Vs. PRAVEEN[|SANJEEV  [Not available [Phy. File Not available 07.06.2023 0.05.2023
ICOMM.1250/2023 SHARMA [KUMAR
OMP OYOTA FINANCIALJRAHUL Not available [Phy. File Not available 07.06.2023 02.05.2023
ICOMM.1251/2023 ERVICES INDIA LTD VsJBHARDWAJ
RA TOURIST SERVICE
OMP (DITOYOTA FINANCIALJRAHUL Not available [Phy. File Not available 07.06.2023 02.05.2023
ICOMM.1252/2023 SERVICES INDIA LTD VsJ/BHARDWAJ
IGANESHDATTATREY MORE
ICS (COMM)357/23 IGX GLASS SALES ANDRAJDEEP Not available [Phy. File Not available 07.06.2023 05.06.2023
SERVICES LTD VsJRAO
SKIPPERPROPERTIES
[PRIVATE LIMITED
ICS (COMM)358/23 [UNION BANK OF INDIA VsJQUAISAR [Not available [Phy. File Not available 07.06.2023 ©0.05.2023
ALOK KUMARIALI
ICHOUDHARYPROPRIETOR
OF MESSERS WELL CARE
ICS (COMM)359/23 [UNION BANK OF INDIA VsJQUAISAR [Not available [Phy. File Not available 07.06.2023 ©0.05.2023
AMRENDER KUMARIALI
[PROPRIETOROF MESSERS
JKUMAR GENERAL STORE
ICS (COMM.)355/23 FFCO-MC CROP VS. IFFDCSHUBHAM [9407223688, Ehubhamsaigal@jslaw.in 07.06.2023 07.06.2023
SK PIRGAIN KUTUBGANJ [SAIGAL 8010270087 [siddharthjain@jslaw.in
OMP (DHDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 08.06.2023  [06.06.2023
ICOMM.1272/2023 RAHUL SHAMRA LEGAL)
OMP (DHDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 08.06.2023  [06.06.2023
ICOMM.1273/2023 JAMEEL AHMED LEGAL)
OMP (DIHDFC FIRST BANKISRCS 8285002845 |[litigation@srcslegal.com 08.06.2023 06.06.2023
COMM.1274/2023 VS.VINEET KUMAR LEGAL)
OMP (DHDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 09.06.2023 06.06.2023
ICOMM.1372/2023 [RAKESH PANDIT LEGAL)
OMP (DHDFC FIRST BANK VSJSRCS 8285002845 |[litigation@srcslegal.com 09.06.2023 06.06.2023
COMM.1373/2023 DVENDER KUMAR LEGAL)




S.No

District

Case No.

ICS (COMM.)396/23

Petitioner Name VS Respondent
Name

VS. ARUN KUMAR SINGH

Advocate

INDRA
INARAIN

Advocate
Nobile
Number

[PUNJAB NATIONAL BANK

0311824970

Advocate email id

associatenarayan29@gmail.com

Date
Registration

09.06.2023

ofDate of e-filing

05.06.2023

2o

SH. LAL SINGH,
IDISTRICT JUDGE

SOUTH-
EAST

ICS (COMM)/531/2023

POLY MED
PRIVATE LIMITED

ANALYTICAL

POLY MEDICURE LIMITED VY{VAIBHAV

VUTTS(P),

email@vutts.com

02-06-2023

31.05.2023

ICS (COMM)/532/2023

[UNION BANK OF INDIA V:

[TAILORS

unil

ISRAIL KHAN PROP OF LEEVON[Choudhary(P)

02-06-2023

ICS (COMM)/545/2023

IOVER BURGERS

SANJIV GUPTA Vs M/S MADHEMANT

MANJANI(P)

0818182925

hemantmanjaniadv@gmail.com

06-06-2023

b2.05.2023

ICS (COMM)/547/2023

STATE BANK OF INDIA
RAMJIT SINGH KARDAM

V§DHARMEND

RA
SINGH(P),

8800784740

shubhi1673@gmail.com

06-06-2023

03.06.2023

ICS (COMM)/558/2023

ICANARA BANK Vs MEENAL

SANJEEV
ICHOPRA(P),

971114200

chopra6791@gmail.com

08-06-2023

16.05.2023

ICS (COMM)/566/2023

STATE BANK OF INDIA Vs M

IBALAJI ENTERPRISE

[THROUGH ITS PROPRIETOR
MRS PRABHA JAIN

JAY
UMAR
SINHA(P),

0811255675

ladvocatesinha@rediffmail.com

08-06-2023

16.05.2023

ICS (COMM)/558/2023

ICANARA BANK Vs MEENAL

SANJEEV
CHOPRA(P),

0868213110

anilsinghandcompany@gmail.co
m

08-06-2023

03.06.2023

ICS (COMM)/566/2023

STATE BANK OF INDIA Vs MS
BALAJI ENTERPRISES
[THROUGH ITS PROPRIETOR
IMRS PRABHA JAIN

RANJAY
IKUMAR
SINHA(P),

981083379

jahanvi.w@gmail.com

08-06-2023

03.06.2023

ICS (COMM)/572/2023

[MR DHIRAJ PASSI Vs SAMSUNG
[DATA SYSTEMS INDIA PRIVATE
LIMITED

Jahanvi
Worah(P),

9999802592

aliquasar11@gmail.com

08-06-2023

03.06.2023

21

MS.
SINGH, DISSTRICT]|
JUDGE

NEELAMSOUTH-

EAST

ICS (COMM)/565/2023

SHRI RAHUL BHARDWAJ
[M/S VARUNA WAREHOUSING
PRIVATE LTD

VsSH.

P.K
RAWAL

08100008623

INA

08-06-2023

07-06-2023

ICS (COMM)/564/2023

M/S DEE JAY INTERNATIONAIL]
THROUGH ITS PROP SH RISHI
MEHRA Vs M/S COSMIQ

SHIVA NAND
SHARMA(P),

0810057065

APPARELL. AND  KNITWEAR

subhashtagra@gmial.com

08-06-2023

07-06-2023




S.No

District

Case No.

ICS (COMM)/563/2023

Petitioner Name VS Respondent
Name

INEW MODERN BAZAAR
[DEPARTMENTAL STORES PVT]
LTD

Advocate

SHUBHAM(P

)

Advocate
Nobile
Number

[MERLIN BRANDS PVT LTD V.

0911411149

Advocate email id

pushkarkhatana@gmail.com

Date
Registration

08-06-2023

ofDate of e-filing

07-06-2023

ICS (COMM)/551/2023

[KIRORI MAL PREM CHAND|
PVTLTD Vs STYLEPORT]
[FASHION PVTLTD

[TUSHAR
IAGARWAL(P

’

0971371450

ladv.tusharagarwalg2 @gmail.com

06-06-2023

05-06-2023

ICS (COMM)/562/2023

SHOP INTERIOR LLP Vs M/S

IORS

Mukesh

PRECIOUS FURNITURE ANDkumar(P),

0711694968

lawyermukeshjha@gmail.com

08-06-2023

07-06-2023

ICS (COMM)/549/2023

ANU NAGPAL AND ORS Vs
SKANDHANSHI RETAIL PVT]
LTD

[Ms.
IGAGANPREE

T
CHAWLA(P),

9873705051

gagan@orionislegal.com

06-06-2023

05-06-2023

ICS (COMM)/550/2023

BHARAT BHUSHAN Vs M/S
IGHIBS FACILITY AND ALLIED
SERVICES PVT LTD

IMD. IDRISH

0811184744

idrishasmi@gmail.com

06-06-2023

05-06-2023

ICS (COMM)/538/2023

[MS ARYAV GREEN ENERGY PVT]

INIRAJ

LTD Vs MS
[ENGINEERS
THROUGH IT,

JACKSON[KUMAR
LIMITEDMISHRA(P),

9312920092

nirajmishraadvocate@gmail.com

03-06-2023

02-06-2023

ICS (COMM)/536/2023

UITENDER GARG (Sole Prop o
[M/s JK Agencies)

PUNJAB NATIONAL BANK Vsjindra

arain(P),

0311824970

associatenarayan29@gmail.com

02-06-2023

01-06-2023

ICS (COMM)/535/2023

SANJAY GUPTA
[KALKA TRADING COMPANY)

[UNION BANK OF INDIA VgSunil
(PROP  OHChoudhary(P)

09540009991

advlalitkumars700@gmail.com

02-06-2023

01-06-2023

ICS (COMM)/561/2023

[VASTRANI EXPORT PRIVATE
LTD

VASHNV ~LACE CRAFT VYNEERAJ

IKUMAR
SINHA(P),

0891530401

neerajsinhags2@gmail.com

08-06-2023

07-06-2023

ICS (COMM)/554/2023

[PASUPATI SALES AN
SERVICES PVT LTD Vs G
[EQUIPMENTS SYSTEM LTD

UNAL
WAT(P),

0312012009

tokunalrawat@gmail.com

07-06-2023

06-06-2023

ICS (COMM)/560/2023

THE JAMMU AND KASHMIR
BANK LTD Vs M/S FELCON
[HOISERY AND ORS THOUGH
ITS PROP MUNSHI MD

AMIT
IGUPTA(P),

0810224624

lamitguptaadv366@gmail.com

08-06-2023

07-06-2023

ICS (COMM)/583/2023

MR SURINDER PAL SINGH V:
SAMSUNG DATA  SYSTEM
INDIA PRIVATE LIMITED

ahanvi
orah(P),

0810183379

jananvi.w@gmail.com

08-06-2023

07-06-2023




Case No.

Date
Registration

Advocate Advocate email id

Nobile

S.No District Petitioner Name VS RespondentAdvocate

Name

ofDate of e-filing

IANIS AHMED Vs SAMSUN
IDATA SYSTEMS INDIA PRIVAT

LIMITED

Ahmed(P),

Number

ICS (COMM)/586/2023

09011150016

09-06-2023

08-06-2023

OF M/S KARISHMA

[ENTERPRISES

22 SH. AJAY KUMARSOUTH- [CS(COMM)/555/2023 M/S SUDHIR POWER LTD V9AC 89902191465 |apexlegalnetwork@rediffmail.co [07-06-2023  |25-04-2023
JAIN [EAST IM/S  GVPR  ENGINEERINGDAVID(P), m
LIMITED
ICS (COMM)/556/2023 GREENZ GARDEN SHOP VSPRACHI 0810240038 |prachivashisht@gmail.com 08-06-2023 [|31-05-2023
[VALSONS TADELLOS VASHISHT
ICS (COMM)/567/2023 [M/S RR FLUID ENGINEERINGKeshri Kumarjo810337151 |keshrik@yahoo.com 08-06-2023 |23-05-2023
[PRIVATE LTD Vs M/S RDEVIS
[ENGINEERS PRIVATE LIMITED
23 IMS. ANU GROVERSOUTH- [Misc DJ/1158/2023 STATE BANK OF INDIA VgVARUN 0818365119 [VARUNCHANDIOK@GMAIL.CO|06-06-2023 |05/26/23
BALIGA EAST IDHARMENDRA SHARMA ICHANDIOK( M
P)’
ICS (COMM)/529/2023 UJAGRAN PRAKASHAN LTD VSJEEVESH 0811617186  |JADVNIHITDALMIA@GMAIL.CO|01-06-2023  |05/31/23
INTERGRAL UNIVERSITY IMEHTA(P), M
ICS (COMM)/528/2023 JAGRAN PRAKASHAN LTD V§JEEVESH  [0811617186 |ADVNIHITDALMIA@GMAIL.COj01-06-2023  |o5/31/23
INOIDA INTERNATIONAYMEHTA(P), M
[UNIVERSITY
ICS (COMM)/533/2023 [UNION BANK OF INDIA VgSunil 9540009991 |ADVLALITKUMAR5700@GMALI [02-06-2023  |06/01/23
ASHISH BHATIA PROP M/SChoudhary(P) L.COM
IBHATIA TRADERS
ICS (COMM)/534/2023 [FFAT PARVEEN PROP FIX ANDIMOHD. 0650868890 [NOT MENTIONED 02-06-2023  |o6/01/23
[FINE SERVICES THROUGH SPAISHADAN(P),
Vs THAPAR BUILDERS PVT LTD
ICS (COMM)/540/2023 M /S PROFFER ITIMANEESH [9911315304 |ASCENTLAWFIRM@GMAIL.CO |03-06-2023 |06/02/23
ICONSULTANCY PVT LTD Vs M/SGUMBER(P), M
SHREE JI ENTERPRISES
[EXECUTION [TATA MOTORS FINANCE LTD V§MANOJ 0811133644 |[MANOJK.ADV@GMAIL.COM |03-06-2023 |06/02/23
COMM)/311/2023 [KLD CREATIONKUMAR(P),
INFRASTRUCTURE PVT LTD
ICS (COMM)/543/2023 ISTATE BANK OF INDIA Vs RAMIARVIND 0811317311 ADVOCATEARVINDGUPTA@G [|05-06-2023 06/03/23
[KUMAR CHADHA PROPRIETORIGUPTA(P), MAIL.COM
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Number

Advocate email id
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Registration
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[EXECUTION PAWANJIT SINGH BAWA V{JYOTI 0990008499 |[VIKASSHARMAOFFICES@GMA [05-06-2023  [06/03/23
COMM)/316/2023 IAIMS SANYA DEVELOPERS PVI[SHARMA(P), 1L.COM
LTD
ICS (COMM)/542/2023 ISTATE BANK OF INDIA Vs M/SVARUN 0818365119 [VARUNCHANDIOK@GMAIL.CO|05-06-2023 |06/03/23
IACCESS INFRACON PVT LTD ICHANDIOK( M
P),
ICS (COMM)/553/2023 ACL MOBILE PRIVATE LTD V§MOHAN 0868085721 [MOHANSINGH@LAWYER.COM |06-06-2023  |06/05/23
ICASA2STAYS PVT LTD SINGH(P),
ICS (COMM)/582/2023 AKILA TRADING PVT LTD VENITISH 0810575121  [NITISHCY@GMAIL.COM 08-06-2023 |o6/07/23
SUNIL KUMAR ICHAUDHAR
Y (P),
ICS (COMM)/569/2023 IM/S AIR CONTROL ENGINEERSNASIR 0818537626 |ADV.SAZIDSRSHAH@GMAIL.C |08-06-2023 |06/07/23
Vs M/S TECHNOVEL AIRCON  JALAM(P), OM
ICS (COMM)/579/2023 STATE BANK OF INDIA VSYGAURAV(P), [9953226302 [PRAKASH.GAURAV0o1@GMAIL. [08-06-2023 |06/07/23
JAIRAM VERMA COM
124 SH. BHUPESHSOUTH- [CS (COMM)/530/2023 SH KAMAL KISHOR GAUTAM V§RAMESH 086871345 [LAWCORPS74@GMAIL.COM 02-06-2023  |01-06-2023
[KUMAR EAST SUNWORLD RESIDENCY[CHAND(P),
IPRIVATE LIMITED
ICS (COMM)/537/2023 IMOHD ASIF Vs SUNIL KUMARMOHD. 7201957867 |alit31220@gmail.com 03-06-2023  |02-06-2023
[PANDAY AZEEM(P),
ICS (COMM)/568/2023 HETTICH INDIA PVT LTD VSRUPAM 0910721966 |rupamkumari.advocate@gmail.cojo8-06-2023  |07-06-2023
SYNERGY ASSOCIATES [KUMARI(P), m
ICS (COMM)/584/2023 RCPL LOGISTICS PVT LTD VSGAURAV 0833947824 [advgauravpuri@gmail.com 09-06-2023  |08-06-2023
IACCORD FURNISHINGS PVT|PURI(P),
LTD
ICS (COMM)/593/2023 IM/S QUASAR MEDIA PVT LTDINITISH 0810575121  |nitishcy@gmail.com 08-06-2023 |-
COUNTER CLAIM) Vs M/S Y{CHAUDHAR
IAXIS SOLUTIONS PVT LTD Y(P),
ICS (COMM)/594/2023 IMP ENTERPRISES AND ORSHARPREET [0868312318 [uppal@lawyer.com 09-06-2023 |-
COUNTER CLAIM) Vs SHILPISINGH
[TECHNOCRATS LLP [UPPAL(P),
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[EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURANP810063946 [advocate1984@gmail.com 03-06-2023  |02-06-2023

COMM)/307/2023 Vs NBCC INDIA LIMITED ICHAND

[EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURAN[P810063947 [advocate1984@gmail.com 03-06-2023  |02-06-2023

COMM)/308/2023 Vs NBCC INDIA LIMITED ICHAND

[EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURAN[P810063948 [advocate1984@gmail.com 03-06-2023  |02-06-2022

COMM)/309/2023 Vs NBCC INDIA LIMITED ICHAND

[EXECUTION INAVODAYA VIDYALAYA SAMITIDR. PURAN[9810063949 [advocate1984@gmail.com 03-06-2023  [02-06-2021

COMM)/310/2023 Vs NBCC INDIA LIMITED ICHAND

IOMP (I) (COMM)/52/2023 JANIL KUMAR GROVER Vs M/SMUDIT 0911559135  [suprateekneogi@gmail.com 02-06-2023  |01-06-2023
RELIANCE JIO INFOCOMM LTD [GUPTA(P),

25 IMS NIRJA BHATIA [SOUTH- [CS(COMM)/539/2023 ISTATE BANK OF INDIA Vs M/SR.K.SINGH &9811255673 &ladvocatesinha@rediffmail.com [03-06-2023 [|30-05-2023
EAST PUNJAB SHOES ASSOCIATES |9718814471

ICS (COMM)/541/2023 IAMISTO ENVIRO EQUIPMENTSDOLLY 9711382102  |dollyverma28@gmail.com 05-06-2023  |03-06-2023
[PVT. LTD. Vs DAKSHINI DILLIJVERMA
SWACHH INIATIVES LTD AND
ANR

ICS (COMM)/544/2023 STATE BANK OF INDIA VsVARUN 0818365119 |[varunchandiok@gmail.com 06-06-2023  |03-06-2023
IMUNIRAM ICHANDIOK

ICS (COMM)/546/2023 INARENDER KUMAR YADAV VY4VOX JURIS 9818271747 [voxjurisdelhi@gmail.com 06-06-2023  |05-06-2023
IRAJESH KUMAR

ICS (COMM)/548/2023 PSK INTERNATIONAL Vs THES&S 009933350 |partners@sandspartners.in 06-06-2023  05-06-2023
[PICCADILY HOTELS [PARTNERS

ICS (COMM)/559/2023 SHASHI OBEROI Vs 1. M/SSANDEEP [9811676952 [advocatessandeepbidhuri@gmail.j08-06-2023  |07-06-2023
ICHOPRA EXPORTS N APPARELS [BIDHURI, com

ICS (COMM)/570/2023 ISTATE BANK OF INDIA Vs MSR.K.SINGH &j0811255673 &advocatesinha@rediffmail.com [08-06-2023 |03-06-2023
SHIRAZ FRESH THROUGH ITSASSOCIATES[9718814471
[PROPERITOR SHIRAZ AHMED)
KHAN
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ICS (COMM)/571/2023 IDR. RIDHI SETHI Vs ASHOKISHREY 0818493330 |[kumarshrey12@gmail.com 08-06-2023  |07-06-2023
[KUMAR [KUMAR
ICS (COMM)/592/2023 IVINAYAK OFFSET Vs DYNAMIGQA.K.SINGH [9811689661 [advsinghakos@gmail.com 09-06-2023  |07-06-2023
PRINT GRAFIX
26 SH. RAJESH KUMAR[SOUTH- [CS(COMM) 557/23 [M/S ATHELESIS EOK & ANR. [BHARAT 0811667443 |bharatsareen@yahoo.in 08.06.2023 07.06.2023
SINGH EAST SAREEN
l27 SH. SANJAY|East [EC-DLET-01-01018-2023 PAINA PROPERTIES PVT. LTDJRAHUL 0315656701  [legalcomfort@rediffmail.com 06/01/23 02-06-2023
SHARMA-I VS VIJENDER KUMAR JAIN SHARMA
[EC-DLET-01-01026-2023 [BANK OF BARODA VYUMESH 0910568669 [advumeshjoshi@gmail.com 06/01/23 02-06-2023
SANGEETA GUPTA JOSHI
[EC-DLET-01-01033-2023 |STATE BANK OF INDIA VSSHALINI 0899408618 [shaliniadvocate@gmail.com 06/02/23 03-06-2023
[TABASSUL HUSSAIN [UPADHYAY
[EC-DLET-01-00997-2023 |[CANARA BANK VS SUMITKRISHAN [9910577700 [krishenkumar@gmail.com 06/05/23 06-06-2023
ISAURABH [KUMAR
[EC-DLET-01-01046-2023 |[YASHPAL SINGH VS PRAFUINEELAM 7303296156 |neelam.malik8512@gmail.com [06/05/23 06-06-2023
[IKUMAR [KUMARI
IMALIK
[EC-DLET-01-01065-2023 |PUNJAB NATIONAL BANK VSYASHIKA 7201013304 |yashika.sood10@gmail.com 06/08/23 03-07-202
[BIJORIA FOOTWEARS SOOD
[EC-DLET-01-01077-2023 |PUNJAB NATIONAL BANK VSMOHIT RAJ [8800792205 [mohitrajadvocate@gmail.com 06/09/23 20-06-2023
AKHIL JAIN
[EC-DLET-01-01092-2023 [SUVIDHA WIRES THRU PROPMAYANK 7767924448 [advmayankpachauri@gmail.com [06/09/23 03-07-2023
SHRI SHAILENDRA JHA VSPACHAURI
ANURAG SHUKA PROP M/S A K
IASSOCIATES
128 SH. CHANDRA|[East [EC-DLET-01-01016-2023 |[KOTAK MAHINDRA BANK LTDJRAJEEV 0811843931 [ranjan.and.company@gmail.com [06/01/23 [HARD COPY NOT]
SHEKHAR, VS PRADEEP SHARMA [KUMAR [RECEIVED
IDISTRICT JUDGE, RANJAN
COMMERCIAL
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[EC-DLET-01-01024-2023 |CANARA BANK VS ZAHIRKRISHAN [9910577700 |krishenkumar@gmail.com 06/03/23 [HARD COPY NOT|
IAHMED [KUMAR [RECEIVED

[EC-DLET-01-01047-2023 |SALIL PANDEY VS BHARTISANJEEV 08680909500 [sanjeevyadavadv@gmail.com 06/06/23 [HARD COPY NOT]
JAIRTEL LTD. YADAV [RECEIVED

[EC-DLET-01-01054-2023 |[KHUSHBOO PANDEY VYPAYAL ARYA 8000700172 |ardhsainilegal @gmail.com 06/07/23 [HARD COPY NOT|
PHARMA HEALTH ACADEMY [RECEIVED

[EC-DLET-01-01086-2023 |RAKESH KUMAR SHARMA VSISANJAY 0810031823 06/09/23 [HARD COPY NOT]
OYO HOTELS PVT. LTD. AGGARWAL [RECEIVED

[EC-DLET-01-01091-2023 |PUNJAB NATIONAL BANK VSYASHIKA 720101334 yashika.sood10 @gmail.com 06/09/23 [HARD COPY NOT|
[SHIVAM TAPE FACTORY SOOD [RECEIVED

29 MS. BARKHANORTH IMISC DJ-195/2023 SMT. VARISHA VS MOHDJY.S PANWAR [0213861442 [N/A 01.06.2023 31.05.2023
GUPTA, DJ(COMM) [EAST IALEEM RAJA
IMISC DJ-196/2023 YUSUF VS ASLAM & 1 OTHERS |[PRADEEP [0818802200 [mayankigoi9@gmail.com 01.06.2023 30.05.2023
CHAUHAN

ICS(COMM)-53/2023 IAXIS BANK LTD. VS MR. SUSHIJANUPAM 0654926809 [anugamjsingh@gmail.com 01.06.2023 30.05.2023
[IKUMAR SHARMA SINGH

ICS(COMM)-54/2023 AKHIL. KUMAR GARG VS ASHAJPARDEEP  [9868543391 [N/A 01.06.2023 31.05.2023
IGUPTA [BANSAL

ICS-151/2023 [SUNITA AND ORS VS LAKHPATISHEKHAR [N/A IN/A 02.06.2023  }-----------
[SINGH AND ORS IAGGARWAL

ICS(COMM)-55/2023 IM/S JBS ENGINEERING WORKSSAGAR 0810679415 [ashutos.adv@gmail.com 02.06.2023 02.06.2023
VS. M/S REVA ENGINEERINGMISHRA
[ENTERPRISES

ICS(COMM)-56/2023 PUNJAB NATIONAL BANK VSNAMARATA [0818647341 Jadv.namrata.ranga@gmail.com [02.06.2023 02.06.2023
WESTERN COLLECTION RANT




S.No

District

Case No.

[EX(COMM)-83/2023

Petitioner Name VS Respondent
Name

[HDB FINANCIAL SERVICES LTD
VS. SUDHIR CHAUDHARY

Advocate

DEEPANKUR
ISONDHI

Advocate
Nobile
Number

8807968476

Advocate email id

N/A

Date
Registration

03.06.2023

ofDate of e-filing

31.05.2023

[EX(COMM)-84/2023

IGAURAV TAYAL VS M/S ASHLY]
INDUSTRIES

ANUJ
IKUMAR

0818474551

adv.anujkumar@gmail.com

03.06.2023

01.06.2023

[EX(COMM)-85/2023

SBI CARDS AND PAYMENT]
SERVICES LIMITED VS RUBAL
ISAINI

WASIQUR
RAHMAN
KHAN

0811988189

N/A

06.06.2023

>2.05.2023

ICS(COMM)-58/2023

SHIV SHAKTI PRODUCTS
LIMITED VS THE NEW INDIA
IASSURNACE CO. LTD.

IARTI MS

0810186530

insightlegalgg @gmail.com

07.06.2023

06.06.2023

ICS(COMM)-59/2023

[HARSHAD GUPTA VS GREEN
WAVES ENVIROMENTAL
ISOLUTIONS AND ORS

IANKUR
IKUMAR
[TRIPATHI

9313872085

aankurtripathi@gmail.com

07.06.2023

07.06.2023

ICS(COMM)-60/2023

BANK OF BARODA VS M/S
SHIVANI GARMENTS

RAJNISH
IKUMAR
BANYAL

0810872353

rajnish_122@yahoo.com

08.06.2023

08.06.2023

ICS(COMM)-61/2023

[KUMAR

IBANK OF BARODA VS SHRAVANJUMESH

JOSHI

0010568669

ladvumeshjoshi@gmail.com

08.06.2023

08.06.2023

[EX(COMM)-86/2023

[BANSAL CREDITS LTD VS
ISUDHA AND ANR & 2 OTHERS

RISHABH
IGULATI

0873709995

rishabh.lawoffice@gmail.com

08.06.2023

08.06.2023

30

SH.
IKUMAR
IDISTRICT

COURT-01

COMMERCIAL

BRIJESH|Shahdara
GARG,
JUDGE,

ICS (COMM)/294/2023

BANK OF BARODA Vs
SHYAM ENTERPRISES

M/S

RAJNISH
KUMAR
BANYAL(P),

0810872353

rajneesh123@yahoo.co

01-06-2023

01.06.2023

ICS (COMM)/295/2023

[KAILA DEVI STONE IMPEX V§
M/S APV REALTY LTD

ANUBHAV
MEHROTRA(
P),

9899399424

palsk@rediffmail.co

01-06-2023

31.05.2023

[£X/139/2023

[VIVEK AGGARWAL Vs MAMTA
IDESAUR

LOKESH
BHOLA(P),

9999410660

lokesh@legaliconst.in

02-06-2023

01.06.2023

ICS (COMM)/298/2023

SUPER SALES PVT LTD

IM/S BUTTERFLY Vs SARAOGIMANISH

JAIN(P),

7042983890

vk28verma@gmail.com

03-06-2023

04.05.2023
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ICS (COMM)/299/2023 BANK OF BARODA THROUGH|Kamal 0899913203 [|sudhashukla@gmail.com 03-06-2023  [30.05.2023
MRGHANSHYAM VERMA  VSingh(P),
[MRUDIT VARMANI PROP M/S
IGADGET GEEKKBUSINESS]
IMISC DJ/487/2023 SUBHASH CHAND Vs RANJANNAMIT 0582410211  [listinge@lexindis.com 08-06-2023  [02.06.2023
JAIN SURI(P),
ICS (COMM)/310/2023 STATE BANK OF INDIA VYSURESH 0810099445 [|sureshkumar@gmail.com 08-06-2023  [07.06.2023
[VANDANA DWIVEDI [KUMAR(P),
ICS (COMM)/311/2023 IM/S PATILPUTRA STRUCTURAIPRABHAT [0968691259 |vijaykumar@gaiml.com 08-06-2023  03.06.2023
[WORKS THROUGH ITS OWNERISINGH
ICUM MANAGING DIRECTOR VYRANA(P),
[M/S H G INFRA ENGINEERING
31 MS. SUKHVINDERSShahdara |CS(COMM)/301/2023 [PREM CHAND Vs THROUGH ITSRAJESH 7217834140 [|ajaykumaradvocate1975@gmail.c [03-06-2023  |03-06-2023
KAUR DJ COMM — IMANAGER DIRECTOR [KUMAR om
02 AUTHORIZED [PANDEY(P),
REPRESENTATIVE
ICS (COMM)/300/2023 VLK ASSOCIATES PVT LTD VsMANISH 0968466963 [advocatemanishkumar@outlook. [03-06-2023  |03-06-2023
YOG RAJ GUPTA [KUMAR(P), com
ICS (COMM)/296/2023 [BANK OF BARODA Vs M/S ANKIRAJNISH 0810872353 [rajnish_122@yahoo.com 01-06-2023  [01-06-2023
[PHARMA [KUMAR
BANYAL(P),
ICS (COMM)/313/2023 IMANISH MUNDHRA VJATUL 0810040036 [atulhighcourt2zo0o@yahoo.com 09-06-2023  |09-06-2023
[DHARMENDRA RAWAT [KUMAR
JAIN(P),
ICS (COMM)/308/2023 IPANKAJ SACHDEVA Vs SANJAY[SUBHASH [9718764007 |dkmalhotraoo1i@gmail.com 07-06-2023  |07-06-2023
IGOYAL ICHANDRA
LOCHAKIA(P|
ICS (COMM)/312/2023 STATE BANK OF INDIA VgAnkur 0090042642 [sri.anshu83@gmail.com 00-06-2023  |09-06-2023
TANVEER AGGARWAL Aggarwal(P),
[Execution [KOTAK MAHINDRA PRIME LTDIKUSHAL 0958724640 |kushalkumar@eruditelegal.asia [09-06-2023  |09-06-2023
Comm)/132/2023 Vs TUSHAR N IKUMAR(P),
32 SH. SURENDER S./Shahdara [CS(COMM)/314/2023 [VIKAS SADH Vs MANGESH BHAI|Vikas Kumar9810244197 [wagheyvi@yahoo.co.in 09-06-2023  |25-07-2023
RATHI Bhatia(P),




S.No

District

Case No.

ICS (COMM)/307/2023

Petitioner Name VS Respondent
Name

ICICI BANK LTD Vs
IDIXIT

RICHA]

Advocate

SHAILENDR
A
IBABBAR(P),

Advocate
Nobile
Number

0811375940

Advocate email id

advsubodhkurnarsnigh@gmafl.co
m

Date
Registration

06-06-2023

ofDate of e-filing

18-07-2023

ICS (COMM)/315/2023

[VIJAY KUMAR GUPTA Vs SMT]
[RUCHI

INEELAM
IKUMARI
[IMALIK(P),

0811343911

INOT FOUND

09-06-2023

10-07-2023

ICS (COMM)/297/2023

M /S ROYAL FASHION|
[THROUGH ITS PROPRIETOR
RATTAN CHAMIRA Vs M/§
SAGAR HOSIERY ANDy

SANDEEP
SINGH(P),

9910961933

dhruv_m@yahoo.com

01-06-2023

b2-07-2023

ICS (COMM)/306/2023

INARENDER KUMAR SHARMA
Vs THE VICE CHANCELLOR

SATYA
SHARMA(P),

0911118926

ladvocateraviyg@gmail.oom

06-06-2023

b1-07-2023

[EX/147/2023

[TRIAKSH  CABLES
LIMITED

PRIVATH

[M/S DIVYA ENTERPRISES VSRANJIT

SINGH
TUNEJA(P),

0810244251

Not legible

06-06-2023

[13-07-2023

ICS (COMM)/309/2023

M /S SHRI BALAJI ENTERPRISES]
Vs M/S METRO INTERIO PVT
LTD

IDALVINDER
SINGH(P),

8586863313

connect@snslegal.in

08-06-2023

b2-07-2023

33

SH.
SINGH

REETESHShahdara

ICS (COMM)/293/2023

STATE BANK OF INDIA Vs
RAKESH KUMAR GUPTA PROP
OF M/S UMA MATCHING
ICENTRE

GOPAL
CHAND
SHARMA(P),

0810210832

ijayprakashg682@gmail.com

01-06-2023

30-05-2023

[EX/137/2023

PAWAN KUMAR PANWAR Vs
VATECH WABAG LIMITED

AMIT
SHARMA(P),

09810589859

amit606ww@gmail.com

01-06-2023

31-05-2023

ICS (COMM)/305/2023

[PANKAJ SACHDEVA
IMOHAMMAD GANI MIYAN

VH

SUBHASH
ICHANDRA
LOCHAKIA(P|

9718764007

dlmalhotraoo1@gmail.com

06-06-2023

03-06.2023

ICS (COMM)/304/2023

JAIN ALIAS AASHU

MR VIKAS JAIN Vs MR ASHISHINAVEEN

KUMAR(P),

9810372713

nkchaudhary.adv@gmail.com

05-06-2023

05-06-2023

[Ex (Comm)/131/2023

SUSHIL SAXENA Vs SANDEEP
IGUPTA

SANJAY
SOTI(P),

9810935078

saniay sotl@hotmail.com

06-06-2023

05-06-2023

34

SH.
SINGH,
JUDGE

GURDEEP
DISTRICT]

North-
West

(COMMERCIAL)

INIL




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

PUSHKAR SINGH CHAUH
[PROP OF ADVENTURE SUPE
ICYCLE ZONE

ENTIONE
S SINGL
AGE
ECIEVED

ENTIONE

S SINGL
AGE
ECIEVED
HROUGH
HROUGH ﬁ

AIL

IPAGE IS RECIEVED THROUGH]
IMAIL

oT
ENTIONED
SINGLE
AGE IS
CIEVED
HROUGH

35 SH.VINOD YADAV ICS/COMM/449/2023 AXIS BANK LTD. VS. SUMEETANUPAM 0654926809 [NOT AVAILABLE 02.06.23 17.05.23
SOOD SINGH
ICS/COMM/462/2023 IDEUTSCHE BANK LTD. VS. M/S|GAURAV IN.A INOT AVAILABLE 07.06.23 30.05.23
[POONAM MEHTA [KHANNA
36 SH. VIRENDERNORTH ICS (COMM)/333/2023 [UCO BANK Vs MS STIRRINGINOT INOT MENTIONED AS SINGLE/03.06.2023 INOT
BHATT, DISTRICT] ICOLOURS MENTIONED ENTIONED PAGE IS RECIEVED THROUGH] IMENTIONED AS
JUDGE THROUGH ITS PROPRIETOR |JAS SINGLEAS SINGLEMAIL SINGLE PAGE IS
SH SUMEET SINGH PAGE ISPAGE [RECIEVED
RECIEVED CIEVED THROUGH MAIL
THROUGH HROUGH
IMAIL AIL
[Execution INEXT EDUCATION INDIA PVINOT oT INOT MENTIONED AS SINGLE/03.06.2023 INOT
Comm)/254/2023 LTD Vs VISHWAMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS
INTERNATIONAL ACADEMY AS SINGL SINGLEMAIL SINGLE PAGE IS
IPAGE AGE I§ [RECIEVED
RECIEVED ECIEVED [THROUGH MAIL
THROUGH HROUGH
IMAIL AIL
ICS (COMM)/338/2023 [CICI BANK LTD Vs SUDHIRINOT OoT INOT MENTIONED AS SINGLE/03.06.2023 INOT
[KUMAR IMENTIONEDMENTIONED |[PAGE IS RECIEVED THROUGH IMENTIONED AS
AS SINGL SINGLEMAIL SINGLE PAGE IS
IPAGE AGE I§ [RECIEVED
RECIEVED ECIEVED [THROUGH MAIL
THROUGH HROUGH
IMAIL AIL
ICS (COMM)/339/2023 STATE BANK OF INDIA V oT INOT MENTIONED AS SINGLE03.06.2023 INOT
[ROBIN RANA ENTIONED |PAGE IS RECIEVED THROUGH IMENTIONED AS
SINGLEMAIL SINGLE PAGE IS
AGE I8 [RECIEVED
CIEVED THROUGH MAIL
HROUGH
AIL
ICS (COMM)/340/2023 [PUNJAB NATIONAL BANK V INOT MENTIONED AS SINGLE03.06.2023 INOT

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

THROUGH MAIL




S.No

District

Case No.

[Execution

Petitioner Name VS Respondent
Name

Advocate
Nobile

Advocate

[UNION BANK OF INDIA Vs

INOT

Advocate email id

INOT MENTIONED AS SINGLE

Date
Registration

03.06.2023

ofDate of e-filing

INOT

Comm)/255/2023 [IKARAN SINGH IMENTIONEDMENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS
IAS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE I§ [RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL MAIL

ICS (COMM)/341/2023 [PUNJAB NATIONAL BANK VgNOT oT INOT MENTIONED AS SINGLE/03.06.2023 INOT

[M/S N S TRADING COMPANY MENTIONE ENTIONED |PAGE IS RECIEVED THROUGH IMENTIONED AS

=
ﬂ

S  SINGLEMAIL SINGLE PAGE IS
PAGE I§ [RECIEVED
RECIEVED THROUGH MAIL
THROUGH HROUGH
AIL
ICS (COMM)/342/2023 [UNION BANK OF INDIA Vs MR INOT MENTIONED AS SINGLE/03.06.2023 INOT

[KALRA

INOT oT

IMENTIONEDMENTIONED
AS SINGL SINGLE
PAGE AGE IS

IPAGE IS RECIEVED THROUGH]
MAIL

oT
VISHAL MENTIONE ENTIONED [PAGE IS RECIEVED THROUGH] IMENTIONED AS
SINGL SINGLEMAIL SINGLE PAGE I§
PAGE AGE IS RECIEVED
RECIEVED CIEVED [THROUGH MAIL
THROUGH HROUGH
AIL
ICS (COMM)/343/2023 AXIS BANK LTD Vs CHETNA INOT MENTIONED AS SINGLE/03.06.2023 INOT

IMENTIONED AS
SINGLE PAGE IS

[PARSAD YADAV

INOT oT

IMENTIONEDMENTIONED
AS SINGL SINGLE
PAGE AGE IS

IPAGE IS RECIEVED THROUGH]
MAIL

RECIEVED
RECIEVED CIEVED [THROUGH MAIL
THROUGH [THROUGH
IMAIL AIL
ICS (COMM)/347/2023 ICICI BANK LTD Vs SURENDER INOT MENTIONED AS SINGLE08.06.2023 |[NOT

IMENTIONED AS
SINGLE PAGE IS

ICO Vs SH KAMAL RAHEJA

RECIEVED CIEVED
THROUGH [THROUGH
IMAIL AIL

IPAGE IS RECIEVED THROUGH]
IMAIL

INOT oT

IMENTIONEDMENTIONED
AS SINGL SINGLE
PAGE AGE IS

[RECIEVED
RECIEVED CIEVED THROUGH MAIL
THROUGH HROUGH
IMAIL AIL
ICS (COMM)/346/2023 [M/S HAHNEMANN PURE DRUG INOT MENTIONED AS SINGLE/08.06.2023 INOT

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

[THROUGH MAIL




S.No

District

Case No.

Petitioner Name VS Respondent
Name

Advocate
Nobile

Advocate

Advocate email id

Date
Registration

ofDate of e-filing

ICS (COMM)/351/2023 IM/S TRADE FIRE ENGINEERSNOT INOT MENTIONED AS SINGLE/09.06.2023 INOT
Vs M/S R CUBE FIRE IPAGE IS RECIEVED THROUGH] IMENTIONED AS
[PROTECTION SERVICESAS SINGLEMAIL SINGLE PAGE IS
[PVTLTD IPAGE IS [RECIEVED
RECIEVED THROUGH MAIL
THROUGH
IMAIL
ICS (COMM)/349/2023 [PUNJAB NATIONAL BANK VgNOT oT INOT MENTIONED AS SINGLE/09.06.2023 INOT

M /S RAJ CABLES INDUSTRIES

IMENTIONEDMENTIONED

IPAGE IS RECIEVED THROUGH|

IMENTIONED AS

IAS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
PAGE ISPAGE I§ [RECIEVED
RECIEVED CIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL AIL

ICS (COMM)/348/2023 [PUJA AGRAWAL Vs MKSINHA [NOT oT INOT MENTIONED AS SINGLE/09.06.2023 INOT

IMENTIONEDMENTIONED

IPAGE IS RECIEVED THROUGH|

IMENTIONED AS

AS SINGLEAS  SINGLEMAIL SINGLE PAGE IS
IPAGE ISPAGE IS [RECIEVED
RECIEVED [RECIEVED THROUGH MAIL
THROUGH [THROUGH
IMAIL IMAIL
137 SH. PANKAJ GUPTA South- ICS COMM. 275/2023 SUMAN DUA VS AEROCITY|VINEET 0868387454 [officevjlaw@gmail.com 01.06.2023 11.05.2023
IDISTRICT JUDGEWest [DWARKA PJINDAL
(COMMERCIAL
COURT-01
ICS COMM. 274/2023 [M/S PRIYANSHI VS M/S GAURIVIVEK 0999137818 |vivekkatariaigg1@gmai.com 01.06.2023 29.05.2023
[ENTERPRISES IKATARIA
ICS COMM. 273/2023 [M/S SING N SMILE VS M/S DEVJVIVEK 0999137818  |vivekkatariaig91@gmai.com 01.06.2023 29.05.2023
[IKUMAR ENTERPRISES IKATARIA
ICS COMM. 279/2023 [M/S RITE MARKETING VS M/SOMESH 0319321001 [kumaromesh476 @gmail.com 02.06.2023 16.05.2023
IBAJRANG ENTERPRISES [KUMAR
ICS COMM. 285/2023 IBANK OF BARODA VS BALI S.K. 8368031251 Jadvocateskchoudhary@gmail.co [06.06.2023 04.06.2023
ICHAUDHAR m
Y
ICS COMM. 287/2023 [BANK OF BARODA VS KAMLESHIS.K. 8368031251 [advocateskchoudhary@gmail.co [06.06.2023 04.06.2023
[KUMAR ICHAUDHAR m
Y




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

ICS COMM. 286/2023 BANK OF BARODA VS M/SS.K. 8368031251 Jadvocateskchoudhary@gmail.co [06.06.2023 04.06.2023
IBRACKISH AQUA ICHAUDHAR m
Y
ICS COMM. 292/2023 AXIS BANK VS NARENDRAANUPAM 0654926809 [janupamjsingh@gmail.com 08.06.2023 20.05.2023
[KUMAR SINGH
ICS COMM. 293/2023 IDEEPAK TREHAN VS AJITMUNISH 9953315170 [advmanishmahendra@gmail.com|08.06.2023 10.05.2023
SINGH [KUMAR
MISC/DJ/ADJ/300/2023 |CANARA BANK VS SUNITA SANDEEP 0999886249 [s.k.tyagi@gmail.com 03.06.2023 26.05.2023
[TYAGI
IMISC/DJ/ADJ/314/2023 [HDFC VS MUNISH SARIN RAJAT 7419200326 [rajat@kasiaadvocates.in 07.06.2023 06.06.2023
IGUPTA
[EX. COMM. 305/2023 RASHMI JUNEJA VS PUNITAROHAN 0891051888 [ankur.mahindro@kred-jure.in  [02.06.2023 00.05.2023
IBHARDWAJ [TANEJA
[EX. COMM. 337/2023 [KOTAK MAHINDRA PRIME LTDMAYANK 0873347330 [MAYANK_ MAHAJANO5@YAHO|07.06.2023 03.06.2023
VS MUJMMIL ALI IMAHAJAN 0.COM
[EX. COMM. 306/2023 RIVIERA INVESTORS PVT. LTDJDEEPAK 0821252126 |[dmlawchambers.jmd@gmail.com [02.06.2023 ©5.05.2023
VS NEHA GUPTA IMITTAL
[EX. COMM. 335/2023 M /S CHOLAMANDALAM|VANDANA [9810333703 [vandanaharit@gmail.com 06.06.2023 22.05.2023
INVESTMENT AND FINANCEKUMAR
ICO. LTD. VS M/S STAR RURAL
[BUS LINKS AND ANOTHER
[EX. COMM. 336/2023 CHOLAMANDALAM VANDANA 9810333703 [vandanaharit@gmail.com 06.06.2023 23.05.2023
INVESTMENT AND FINANCEKUMAR
ICO. LTD. VS M/S STAR RURAL
[BUS LINKS
[EX. COMM. 311/2023 HDFC BANK LTD. VS SALIMISANJEEV 8285002845 |[litigtion@srceslegal.com 02.06.2023 22.05.2023
IAKHTAR [PATHAK
[EX. COMM. 310/2023 [M/S SHRIRAM TRANSPORTIPRABHAT [8059777501 [stfi.prabhat@gmail.com 02.06.2023 20.05.2023
IFINANCE COMPANY P. LTD. V§KUMAR
JITENDER AND ANOTHER




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

. 309/2023 M/S SHRIRAM TRANSPORTIP 8059777501 [stfi.prabhat@gmail.com 02.06.2023 22.05.2023

[FINANCE COMPANY P. LTD. VSKUMAR
VISHAL GAHLOT

[EX. COMM. 304/2023 HDFC BANK LTD. VS RUPESHKUSUM 0599624216 |Ashim.bhatt17@gmail.com 02.06.2023  [31.05.2023
[KUMAR BHATT

[EX. COMM. 307/2023 [HDFC BANK LTD. VS NEERAJMANISH 0650810426 |msvermachambers@gmail.com [02.06.2023 22.05.2023
[KUMAR SHARMA VERMA

[EX. COMM. 308/2023 [HDFC BANK LTD. VS NIKHIIJKUSUM 0599624216 |Ashim.bhatt17@gmail.com 02.06.2023 19.05.2023
ICHOPRA BHATT

[EX. COMM. 347/2023 [HDB FINANCIAL SERVICES VSSYED 0011694947 [taqvihussain@gmail.com 08.06.2023 ©8.04.2023
[DINESH KUMAR [HUSAIN

[EX. COMM. 342/2023 ISBI CARDS AND PAYMENTS VSS.K. PATHAK 9910345439 [SUBODHPATHAKLEGAL@GMA [08.06.2023 27.05.2023
IMANJIT SINGH IL.COM

[EX. COMM. 341/2023 [KOTAK MAHINDRA  BANKARVIND 0811317311  [advocatearvindgupta@gmail.com [08.06.2023  106.06.2023
LIMITED Vs SATYASAIGUPTA
[PANIGRAHY

[EX. COMM. 340/2023 M/S KOTAK MAHINDRA PRIMESUNNY 0910574027 [albuslawfirms@gmail.com 08.06.2023  |07.06.2023
LTD. VS HARDEEP SINGHJARORA
IMARWAH

[EX. COMM. 343/2023 SBI CARDS AND PAYMENTRAJIV 0810508115 [LEAGUMASSOCIATES@GMAIL.|08.06.2023 11.05.2023
[SERVICE VS INDER JUNEJA INARAIN COM

[EX. COMM. 344/2023 SBI CARDS AND PAYMENTRAJIV 0810508115 [LEAGUMASSOCIATES@GMAIL.|08.06.2023 11.05.2023
SERVICE VS VINOD KUMARNARAIN COM
[KANSAL

[EX. COMM. 345/2023 M/S HDB FINANCIAL SERVICEAMIT 0999906303 |aupadhyay11@hotmail.com 08.06.2023 04.05.2023
LTD. VS KAPTAN BUILDINGUPADHYAY
IMATERIAL SUPPLIER

[EX.COMM. 346/2023 M/S HDB FINANCIAL SERVICEAMIT 0999906303 |aupadhyay11@hotmail.com 08.06.2023 04.05.2023
LTD. VS VIJAY MISHRA [UPADHYAY




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

38

IDISTRICT

COURT-02

MS. SAVITA

RAO,
JDUGE,

COMMERCIAL

South-
West

[EX. COMM. 339/2023 REACH INTERNATIONAL VSVAIBHAV 0899805856 [vaibhav@mahajan.law 08.06.2023 07.06.2023
IMNS BUILDERS IMAHAJAN
ICS (COMM)/301/2023 SH PRATEEK AGARWAL Vs SHMs. NIKITA9711894248 |advnikitagupta@gmail.com 09-06-2023 |0/05/2023
SIDDHARTH GUPTA IGUPTA
ICS (COMM)/302/2023 M/S HIND CLEARING ANDSh. 9599801188  [globalvisionlawoffice@gmail.com [09-06-2023  [24-04-2023
[FORWARDING SERVICESAMARENDR
PRIVATE LIMITED Vs C/O BRIJA  KUMAR
INDUSTRIES IDUBEY
[Execution [TIRUPATI BUILDING  ANDSh. NARESH|9810145572 [sharmaadvocate@gmail.com 09-06-2023  |08-06-2023
Comm.)/366/2023 IOFFICES PVT LTD Vs UMESH|CHANDER
[PRASAD SINGH SHARMA
[Execution [HDFC BANK LTD Vs RAKESH|Sh. ASHIMjp315110854 |ASHIM.BHATT17@GMAIL.COM [09-06-2023  |09-06-2023
Comm.)/367/2023 [KUMAR BHATT
ICS (COMM)/297/2023 ICANARA BANK Vs LALITSh. AMITP810224624 |AMITGUPTAADV366@GMAIL.C|08-06-2023 [07-06-2023
IKUMAR AGARWAL IGUPTA OM
ICS (COMM)/299/2023 [M/S ACME INDIA INDUSTRIESSh. VIPINj9999468603 |ashishchauhan@akassociates.org.j08-06-2023  |05-06-2023
PVT LTD Vs RUDRA PRATAPKUMAR in
[SINGH AND ORS ICHAUDHAR
Y
ICS (COMM)/300/2023 IAGMECO FAUCETS PVT LTD V§Sh. NIKITA9711894248 [advnikitagupta@gmail.com 08-06-2023 |23-05-2023
SH SIDDHARTH GUPTA GUPTA
[Execution [KOTAK  MAHINDRA  BANK[Sh.  Arvindg811317311  [|advocatearvindgupta@gmail.com [08-06-2023  |06-06-2023
Comm.)/348/2023 LIMITED Vs SANDEEP KUMAR  [Gupta
[Execution [HDFC BANK LTD Vs GUPTARSh. PANKAJj9560870099 Jashutoshmishraos@gmail.com [08-06-2023 |29-05-2023
Comm.)/349/2023 ICOMMUNICATION [KUMAR
[Execution IM/S KOTAK MAHINDRA PRIMESSh. RAJEEV[g311022102 [ranjan.and.conipany@gmail.com [08-06-2023 |27-05-2023
Comm.)/350/2023 LTD. Vs PRITAM SINGH MEHTA [KUMAR
RANJAN
[Execution [M/S KOTAK MAHINDRA BANKISh. TANUJ9599153502 [tagrawals@gmail.com 08-06-2023 |24-05-2023
Comm.)/351/2023 LTD. Vs RAVINDER KUMAR IAGRAWAL
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Case No.
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Advocate

Advocate
Nobile
Number

Advocate email id
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Registration

ofDate of e-filing

[Execution M/S KOTAK MAHINDRA PRIMESh. RAJEEV9311022102 [ranjan.and.conipany@gmail.com [08-06-2023  [22-05-2023
Comm.)/352/2023 [LTD. Vs NIWAS KUMAR [KUMAR
RANJAN

[Execution SBI CARDS AND PAYMENTSSh. SANJAY[9810508115 [LEAGUMASSOCIATES@GMAIL.|08-06-2023 [11-05-2023
Comm.)/353/2023 ISERVICES LIMITED V4KUMAR COM

SOMNATH MITRA SINGH
[Execution IM/S HDB FINANCIAL SERVICESh. AMULYA9999906303 [aupadhyay11@hotmail.com 08-06-2023  |04-05-2023
Comm.)/354/2023 LIMITED Vs HARI OM [UPADHYAY
[Execution [HDFC BANK LTD Vs ANIIUSh. ASHIMp315110854 |ASHIM.BHATT17@GMAIL.COM |08-06-2023 |25-04-2023
Comm.)/355/2023 IDAWAR BHATT
[Execution SBI CARDS AND PAYMENTSh. SANJAYj9810508115 [LEAGUMASSOCIATES@GMAIL.|08-06-2023 [|25/04/2023
Comm.)/356/2023 ISERVICE LIMITED V4KUMAR COM

RAJENDER GUPTA SINGH
ICS (COMM)/284/2023 [HARISH KUMAR Vs MUNICIPAIJSh. ROBIN|9560905884 [robinbhardwaj529@gmail.com [06-06-2023 |24/05/2023

ICORPORATION OF DELHI BHARDWAJ
[Execution PIRAMAL CAPITAL ANDSh. Rishabh|8882531888 [advocates@rmalawfirm.in 05-06-2023  [7/05/2023
Comm.)/321/2023 [HOUSING FINANCE LIMITED VgMalik

SANJAY KUMAR MISHRA
[Execution [KOTAK MAHINDRA  BANKISh.  Arvindo811317311  Jadvocatearvindgupta@gmail.com [05-06-2023  [2/05/2023
Comm.)/322/2023 LIMITED Vs RAVI SHANKARGupta

[DWEVEDI
[Execution [KOTAK  MAHINDRA  BANK[Sh.  Arvindg811317311  [|advocatearvindgupta@gmail.com [05-06-2023  [19/05/2023
Comm.)/323/2023 LIMITED Vs RAKESH CHADHA |Gupta
[Execution [KOTAK MAHINDRA  BANK]|Sh. Arvind9811317311  [advocatearvindgupta@gmail.com |05-06-2023  19/05/2023
Comm.)/324/2023 LIMITED Vs SANJAY KUMARGupta

SINGH
[Execution HDFC BANK LIMITED VgSh. SACHINP811311360 [advnavdeep1963@yahoo.com 05-06-2023  |27-05-2023
Comm.)/325/2023 [HUNNY SURI [TOMAR
[Execution HDFC BANK LIMITED VgSh. SACHIN811311360 [advnavdeep1963@yahoo.com 05-06-2023  |27-05-2023
Comm.)/326/2023 RAJVEER SHARMA [TOMAR




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

IOMP (COMM.)/44/2023 [DAVENDER PAL Vs M/S HDFQSh. 0958607121 [advocatenavdeepkumar@gmail.c [03-06-2023  [31-05-2023
[BANK LTD. INAVDEEP om
[KUMAR
ICS (COMM)/276/2023 M/S SHAMBHU TECHNOLOGY|Sh. Sunilp650418543 [advsunil81@gmail.com 01-06-2023  [31-05-2023
SERVICES PVT. LTD. THROUGHkumar
AR TUSHAR RAI SHARMA V:
[M/S AXIS E CORP SOLUTIONS
[Execution [HDFC BANK LTD Vs JITENDER|Sh. KARANj9999568427 |OFFICE@LPJPARTNERS.COM |01-06-2023 5/05/2023
Comm.)/303/2023 SHARMA SINHA
39 SH. RAKESH SYAL,South- ICS (Comm.)277/2023 RAMINDER SINGH V/S RITEJASPREET 9999027820 [KARANSAFRON50@GMAIL.CO |01.06.2023 29.05.2023
DISTRICT JUDGE,West IMARKETING SOLUTIONS SINGH M
COMMERCIAL
COURT-03
ICS (Comm.)278/2023 M /S RITE MARKETINGIOMESH 0319321001 [KUMAROMESH476@GMAIL.CO|02.06.2023 12.05.2023
ISOLUTIONS V/S ISOLARTECHKUMAR M
PVT LTD.
ICS (Comm.)280/2023 ISRI NIWAS V/S ASHOK KUMAR |PRAVEEN  [0810928188 [PRAVEENSURI73@GMAIL.COM]|03.06.2023 01.06.2023
SURI
ICS (Comm.)281/2023 ISANJAY KHURANA V/S DEEPAKIASHISH 0810166992 |[SERVICE.SMALAWYER@GMAI [06.06.2023 03.06.2023
INARANG [KUMAR L.COM
ICS (Comm.)282/2023 [FAQIR CHAND V/S M/SKRISHNA [9899234777 [KRISHNAATTORNEY1503@GM [06.06.2023 03.06.2023
[BHOOMI GEOTECH PVT LTD. UMAR AIL.COM
HARMA
ICS (Comm.)283/2023 M /S ARCHITECTURA HUL 069396001 [M25BILAL@YAHOO.COM 06.06.2023 05.06.2023
SOLUTION AND PRODUCTIONKUMAR
V/S SANDEEP KUMAR JANGIR
[EX (COMM)312/2023 [HDFC BANK LIMITED V/SMANISH 0650810426 [MSVERMACHAMBERS@GMAIL|02.06.2023 23.05.2023
[HEMA VERMA .COM
[EX (COMM)313/2023 [HDFC BANK LIMITED V/SNAVDDEP [9811311360 |ADVNAVDEEP1963@YAHOO.C |02.06.2023 ©7.05.2023
INAVEEN CHANDRA TIWARI SINGH OM
[EX (COMM)314/2023 [HDFC V/S DHARMENDRAKUSUM 0599624216 [ASHIM.BHATT@GMAIL.COM [02.06.2023 ©7.05.2023
IMAHENDER SINGH AND ANR. |[BHATT




S.No District Case No. Petitioner Name VS RespondentAdvocate Advocate Advocate email id Date ofDate of e-filing
Name Nobile Registration

Number

[EX (COMM)315/2023 CHOLAMANDALAM 0810333703 |[VANDANAHARIT@GMAIL.COM|03.06.2023 ©2.05.2023
LTD. V/S STAR RURAL BU

[LINKS AND ANR.
[EX (COMM)316/2023 CHOLAMANDALAM 4}\£ANDANA 0810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 02.05.2023

INVESTMENT AND FINANCE C
LTD. V/S CHHOTU SINGH AN
ANR.

[EX (COMM)317/2023 ICHOLAMANDALAM OFANDANA 0810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 22.05.2023

INVESTMENT AND FINANCE C
LTD. V/S MANJEET KUMAR

INVESTMENT AND FINANCE C
LTD. V/S STAR RURAL BU
ILINKS AND ANR.

[EX (COMM)319/2023 ICHOLAMANDALAM 2l}v(ANDANA 0810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 22.05.2023

[EX (COMM)318/2023 ICHOLAMANDALAM 2FANDANA 0810333703 [VANDANAHARIT@GMAIL.COM|03.06.2023 22.05.2023

INVESTMENT AND FINANCE C
LTD. V/S STAR RURAL BU
[LINKS AND ANR.

[EX (COMM)320/2023 ICHOLAMANDALAM 2FANDANA 0810333703 [VANDANAHARIT@GMAIL.COM|[03.06.2023 23.05.2023

INVESTMENT AND FINANCE C
LTD. V/S STAR RURAL BU
LINKS AND ANR.
[EX (COMM)327/2023 [M/S  SHIRAM  TRANSPORTIPRABHAT 805977750 [STFI.PRABHAT@GMAIL.COM [05.06.2023 02.05.2023
[FINANCE COMPANY V/JKUMAR
[KRISHAN LAL AND ANR.

[EX (COMM)328/2023 M/S  SHIRAM  TRANSPORT|PRABHAT [805977750 [STFL.LPRABHAT@GMAIL.COM [05.06.2023 02.05.2023
[FINANCE COMPANY V/S J UMAR
[FABRICATORA AND ANR.

[EX (COMM)329/2023 M/S  SHIRAM  TRANSPORT|PRABHAT [805977750 [STFI.PRABHAT@GMAIL.COM [05.06.2023 22.05.2023
[FINANCE COMPANY V/YKUMAR
BHUPENDER KR AND ANR.

[EX (COMM)330/2023 IM/S  SHIRAM  TRANSPORT|PRABHAT [805977750 |STFI.PRABHAT@GMAIL.COM [05.06.2023 25.05.2023
[FINANCE COMPANY V/YKUMAR
[PARVINDER SINGH BEDI AND
IANR.

[EX (COMM)331/2023 M/S  SHIRAM  TRANSPORT|PRABHAT [805977750 [STFI.PRABHAT@GMAIL.COM [05.06.2023 25.05.2023
[FINANCE COMPANY V/SKUMAR
INIRMALJIT KAUR AND ANR.

[EX (COMM)332/2023 M/S KOTAK MAHINDR PRIMEROHIT 9911000651 [ROHIT@BAMBHAANDNANDA [05.06.2023 24.05.2023
LTD. V/S DEEPAK KUMAR BOHRA IN.IN




S.No

District

Case No.

Petitioner Name VS RespondentAdvocate

Name

Advocate
Nobile
Number

Advocate email id

Date
Registration

ofDate of e-filing

[EX (COMM)333/2023 M/S  SHIRAM  TRANSPORT|PRABHAT [805977750 [STFL.LPRABHAT@GMAIL.COM [05.06.2023 ©5.05.2023
[FINANCE COMPANY V/YKUMAR
[RAKESH KUMAR AND ANR.
[EX (COMM)334/2023 IM/S SUNDARAM FINANCE LTD/MABISHA [8826750777 [MANISHABARUAHLEGAL@GM |05.06.2023 31.05.2023
V/S KASIM ABBAS AND ANR. BARUAH AIL.COM
CS (Comm.)288/2023 [HARISH KUMAR V/S MCD R&V LAW/9205881578 [ROBINBHARDWAJ529@GMAIL|06.06.2023 24.05.2023
IASSOCIATES .COM
ICS (Comm.)289/2023 [HARISH KUMAR V/S MCD R&V LAW9205881578 [ROBINBHARDWAJ529@GMAIL|06.06.2023 24.05.2023
IASSOCIATES .COM
CS (Comm.)290/2023 [BANK OF BARODA  V/SAS. Ki8368631251 [ADVOCATESKCHODHARY@GM|[06.06.2023 05.06.2023
[KARAMVIR CHAUDHAR AIL.COM
Y
ICS (Comm.)291/2023 [TANIKRITI INDUSTRIES PVTJROHIT 0650875817 [ROHIT.RATTU@LEGALKNIGH [07.06.2023 07.06.2023
LTD. V/S INSPARACQRATTU TS.IN
[TECHNOLOGIES PVT LTD.
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[EX (COMM)338/2023 [KOTAK MAHINDRA PVT LTD/MAYANK 0873347330 [MAYANK_ MAHAJAN05@YAHO|07.06.2023 06.06.2023
V/S LALIT KUMAR ANAND IMAHAJAN 0.COM

ICS (Comm.)298/2023 [UNION BANK OF INDA V/SROHIT 0911118926 [ADVOCATERAVI79@GMAIL.CO [08.06.2023 27.05.2023
[IDABLU KUMAR PROP. [KUMAR M

[EX (COMM)357/2023 [KOTAK MAHINDRA PVT LTDJARVIND 0811317311 [ADVOCATEARVINDGUPTA@G [08.06.2023 06.06.2023
V/S MANORANJAN M GUPTA MAIL.COM

[EX (COMM)358/2023 [KOTAK MAHINDRA PVT LTDJARVIND 0811317311 JADVOCATEARVINDGUPTA@G [08.06.2023  |05.06.2023
V/S ANKIT DANG IGUPTA MAIL.COM

[EX (COMM)359/2023 [HDFC BANK LTD. V/S CHANDRAISUMIT 0953518347 [DLN@LAWCONNECTADVOCAT[08.06.2023 31.05.2023
[BHANU KUMAR IAGARWAL [ES.COM

[EX (COMM)360/2023 IM/S KOTAK MAHINDRA PRIMERANAJN  &0311022102 [RANJAN.ANDCOMPANY@GMA |08.06.2023 ©7.05.2023
LTD. /S NORANG COMPANY IL.COM

[EX (COMM)361/2023 [HDB FINANCIAL SERVICES LTDJSYED 0011694947 [TAQUIHUSSAIN@GMAIL.COM [08.06.2023 19.05.2023
V/S DEV TECHNO SYSTEMS PVTHUSAIN
ILTD. ADIL TAQVI

[EX (COMM)362/2023 [HDB FINANCIAL SERVICES LTDJAMIT 0999906303 [AUPADHYAY11@HOTMAIL.CO [08.06.2023 04.05.2023
V/S GURVINDER SINGH [UPADHYAY M

[EX (COMM)363/2023 M /S MAHINDRA ANDINITIN 0773667288 [ADVOCATE.MEHTAASSOCIATE|08.06.2023 04.05.2023
IMAHINDRA FINANCIAJMEHTA 09@GMAIL.COM
SERVICES LTD V/S VICKY]
[KUMAR

[EX (COMM)364/2023 [HDB FINANCIAL SERVICES LTDJAMIT 09999906303 [AUPADHYAY11@HOTMAIL.CO [08.06.2023 20.04.2023
V/S RAJESH KUMAR JUPADHYAY M

[EX (COMM)365/2023 SBI CARDS AND PAYMENTRRAJEEV 0810508115 [LEAGUMASSOCIATES@GMAIL.[08.06.2023 25.04.2023
SERVICE LTD. V/S R K KAUSHIKANRAIN COM
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